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Title: Discussion on the Budget (General) for 2009-2010 and Excess Grants No. 16 and 22 in respect of Budget (General) for 2006-
2007 (Discussion not concluded).

* Moved with the Recommendation of the President.
14.17 hrs.

The Lok Sabha re-assembled after Lunch at Seventeen Minutes past

Fourteen of the Clock.

(Mr. Deputy-Speaker in the Chair)

MR. DEPUTY-SPEAKER: item Numbers 22 and 23 are to be taken up together. Motion moved:

"That the respective excess sums not exceeding the amounts shown in the third column of the Order Paper be granted
to the President of India, out of the Consolidated Fund of India, to make good the excess on the respective grants during

the year ended on the 31st day of March, 2007, in respect of the heads of Demands entered in the second column
thereof against Demand Nos. 16 and 22."

* Moved with the recommendation of the President
MR. DEPUTY SPEAKER : Dr. Murli Manohar Joshi
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3HTeY 37T SofE STSOT 3 I P 20 o o7 TR TeT 2009 3R 2010 1 37A St AT FoATCa, 3o7h es AT 31K A oty g
oo 39 R g1 3197 8 A1 10 18 AT § | 39 A Uh o8 T ¢ -

"sustain a growth rate of at least 9 per cent per annum over an extended period of time."

Sh TTY-HTY 37TeT 3R S st Fordh €, 3eTehT Ueh HgeaquT URT TRl Slell § -

"ensure that Indian agriculture continues to grow at an annual rate of 4 per cent."

T U gl S5 e & 3R I S IR IfARIT ey Y, S 31T 3e1AR Y, IR 31T $H Fofe o HILTH A 38 T &b, o &
HHASIAT g [ 319 S8 S 7 THEHR & &7



Y TH NI deh 3110 3331 1 RO g 3 3181, 2008 3 oY | 39 FHgl AT -

"The slow growth of agriculture has been explicitly noted as a matter of concern in the Approach Paper to the 11 th plan
and accelerating the rate of growth of agricultural production is seen as central to a more inclusive growth, if not growth
perse."

STl ad I 3T S TTC T Ueh HET hows (9o g1 & | TN oot RANE gl & -

"Taking output growth first, we find that even close to four decades since the Green Revolution there is no permanent rise in
the rate of growth. Together with the data for cereal, since 1991 we are able to see that it is the slowing of output growth in
this decade that depresses the rate of growth from 1967 to 2003. To sum up then, there is an across the board slowing of
output and yield growth since 1991 for the two main groups in Indian crop agriculture. For all crops there is slowing of
growth in area, production and yield."

There is a slowing of growth in area, production and yield. This is very serious.
It further says:

"The period since 1991, that is when the reforms began, now emerges as a kind of watershed in time when growth in
Indian agriculture, resurgent from the middle 1960s, was arrested. Concerns of livelihood and food consumption arise
naturally from the recent record of agricultural growth."
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J T 191 Thellaned IR Hier WS g Imrg|
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RIS T8 12T | 383 SecRidel 37 «NfAeT &1 Affeg 3 Rt 104 Rrehamy 9 safed afay ¥ @1 3caeeT g Ter & 3R aer
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"About 41 per cent Indian farmers have expressed their willingness to opt out of the agriculture. In Punjab too nearly 37
per cent farmers expressed their willingness to leave agriculture. About two lakh small and marginal farmers in Punjab
have already been pushed away from farming during 1990-2001, according to a recent survey."

379 379K 379 I8 [T W, A ST IR IRAT N2 ek of ST, Id & 37T9eY 98 987 o6 ol §1 3PR 37T & IRT hiaT, af SRIar
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Janata Dal (United) Legislator from Chhatarpur, Shri Radhakishan Kishore had said that failure of the successive Governments to
address the issue of water scarcity in the area which had been declared drought prone by the Centre in 1974 was responsible for this.

3T 9ot o o T a7 i At 1ok Xt o TIT 1=l Teh SgeT S8 TAEAT & | A FIHA 3HToh R faeed FY A A1 e
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TETa & o TS & I3 Tl STeT-fAshrl i AR, AANRIOT AT I - TUTIAT o FoIT T S5 TNSTaAl 3RFT R ST |

T TISTeAT 3RS e T ENTOTT 2y IR, ey Fel IR &Y I | H LT ST fob S arer o 7 I febctet iU, ohclel creteil, fehctalt Sireit shr
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I #7 Y & 3T gHTY, TAIAIT e 6T, SHHT 18T THIeAT ScTeeT o 150 AT ot & cialet T & Efelr eh a¥ 2011-
2012 T 300 TATORIST &of ettt & | &3 38 ToHT I 2009-10 & §|  +TgT STeAclT § fob hiY &1 &, STt 31 A7 ST Bifatar 7 e
TR T Tehalr 87 it 3 1 S9Tfct £ 81 31N g St it &Y foh BAR hid ScTeeT shi TN FTciRI cieh Tgell eh| 3 oRE & HiY
RIS T STt o foIT Ueh IS hT TUTTAT et hT STl et IR &, 38HehT el R ST e 8 |

#H gl wge § foh T 1 T FgcaquT Wil 7 A Teh S &, Tl &, oifehet 3R U T €2 =761 §| Al @ TE &,
TR G TE €, ST 3173 o il Sl G cfeh SiT Yol §, 37T el i ohl SR, Fg STt R TH & o761 3T @ &1 &1 T ot iy
T 13| TgT TGt A ST & S P A g, Tell STHIA oh ST e JARID &, @Hfhed JHRT gl ToIsh Tl &1 STHA T TQ &, Ty
T TGT &, FIR i 3 fehr o T dgie’ 1 a1t 1 ST 61 & | I8 el 48 wosy 7 761 3@ 51

P & I TS Teh 316 1T T Elcteh gSIRUTH gt aTell § T STerdg IR | 3T a9 THewtcll 1o 3R 3 AT f&eet 7
ST 3R 3eTeh! EIPR STelaly TR ecle & HIHS H S8 Tee 3 hig IR 64, ST 3TRIT H &1 Y foh SHRT 38R S8 27 T Well O, 37 T
P FTERY TR O, SE9H OX, S &R7 eh JSTITR IR AT €19 | T el Sl ¢ b g feiett 3 RISy R O g el T T8 & foh
T A TS ST TS FHRT S| & oY Ig Shget r.ué\dn & It &Y caierd T #ifcle 38R § 3R Siaa & 3IReR &
TIY-HY TS AT oTel el T TR 3T fm STl =RT| T Teh ol arct glel, Aifehet 3187 St Teilerer egATACRIET iRe hr
RAIER, St 29 71 ol A BT 3TewTleT ST EGaRT TeHIRIC £ &, SH el TRATY -

"Climate change is killing about 3,15,000 people a year through hunger, sickness and weather disaster, and the annual death toll is
expected to rise to half-a-million by 2030. "
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RISt Fr e, A I Riar v gaR v g g7 ST § 6 I8 T 0T W § Y 3T 830 & 376 AdRe Hrfoie 3&ay
T | S 36 BT ES8a 96T | I8 ool Y o WS ST W e, I f3arsfaa A §| 3R 50 Sfderd oller sHt ave o
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T 3 AL §| 37507 81 3R 3719 58 Arsfell 3 ga Tee] W & TR Y| &7 319 woeudie AfcHs! ToeRR & & T ¢, it
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BHIR ST 3 76T G191 | 3 AT § Toh & wilaT TeT AGeT 3 IRIY ol & el Tl & | 3R SH HH & hgl TR 37 g SRl &, v
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¥ T For-fawar sidfea g1 arm, Sifehet Tiehewt 3N Heail o 1A Tollek 3 81t ST T8 &1 3R I 96T il STelRIeT oh S5 & SN 3 &151
TSHSIEE & o SeegaI3TS iR TS o 7Teteh 3 &l &2 oy HIe & b 31 o sad i § 3ik sremer 75 S o &y i
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3R WieGTe=it & &1 AR sehr Sieleh 3R aEg3i o & et IR ot T 3T febetetT 8t 4 87 ATt  Suay, a8 S &l
SITTaT, T8 3cHTeeh 4 & oIt S8 SITeeT, ahdet 3R 31K eeifest Dsit Hr gfct 3 orer seam

PR Uk G © ol 31T ofe TRt ahd o & TiqectTt ot 1@ & et v | $1T Tt TegETIet, ol Fecl Tohalled, g & HFdoe AR
T TgieT | TegEcTeT & i 1@ =1 Tg | TegEIet 1 ohiS Tohallet aholeR o1 T8, FrSde deh o1 8l 71T 3R HgTofat o1 o el | Toheflet b shot
oo T SR &Y T US| Ig W I SAATT T Th, 3TN Sclell ITHGA 81| SIRT §IR - &3 SIRT Tk BR XIRSH T §, SIRT Srokd
BR T Folr e AT E, TR o T IR &, T §H S F T1HeT SIRT §IR T o8 o781 I Tehel 82 e 3T IR FTA2reT I Sl
& forw ofietl st 3carfea et & fow AR 3311 I8 93T e ¥ o 38 SR1 7 1S 8@ T Tg, IS 3TN o AT 25 S ol 38 S H
ST ST HT, g Tl o AR o FIT Metefiar g & | 3Tt e ohr 3ereeoT & 2, 2Nt 9gel hifeer 3¥at o ver &, 3801 ohgl & Toh
TS ST STg T 13T &I Aed &RTH 31eTToT YT et 1 &1 AT SotroTdt &Y, o H TR eligeT Tgeil e & -

"Salutation to God Prajapati Kasyapa. Let the crops flourish always. Let the Goddess reside in the seeds and the
grains."

ool SEH: - S T 3ewT YaT g1, WY BHeT GHRT TTgolelall 16| AXT LA 3fA ot T I HIRHA, §H oll9T gl 3NNl & | 38 ThK
T AT LIIHT S T A ST S8 T | o 3ATIRT A Y| 31T T ola g T, Y ATAG SR Al AR & Heh| TWell So1e & 3HTehs T
@rmaﬁraar-?r% balancing of the expenditure and revenue, Wﬁﬂ]ﬁémaﬁﬂmﬁ, WWW@@G&@[W«T@T%I
37TeT SRl SeorIfer R e Hr g | A 319 Regeciet =1 §IR 31 =AUy, ot a8 Ueh a13) ot g1am|

FEICT, FAY St o Feret FHFARE AR §e2ha 1 Ueh o2 TN & | Fg TGl 37007 ST & | &R T TR S el AR, ifehod I§
BIT? Tegetier 31 Werer FAariREr i1 gTerd I & 1 0.25 gfcerd o 3897 761 & 1 €1 §or 3R AT Jortham 3 3ae voltet o T
18380 IS T, St fah QY ollet 3M3¢ &1 o7 0.25 Sfctera o 1T &1 el FRAfY 3 317 3 221 3 e ot oehak vt & |t 67
o 3R AT Jerthar & HAC confaiar & a1 & S AT Tl §, 38 R @ 81 @ 81 F osian § o 33 seetey 1 S g1 A
31 e e o) &, TSy g ol 83§11 3 &rr & oruffien wamee Sur & €R-4R fowrs <er B farea 3 3R seogquasit & 3iis
3Tk 9T € | 3 38 gl oTe Al § AR 3ot 37 Tl o7l | §HR &RTH Fothoe FAIEAE YT T8 THY AT §? g el §U A 37T
¢ o YaTete Hedl 1 Fog X 318l T TgT Urd &1 A T &, S 8 T WA © foh Wioieer R dieaiee 3 78 ¥ 89 3T §
ST R gt 7 AT & T 1S caaer 8 11 § | Hel 9 & gt & AId THIET YR AN 8, Tet afe Rfrear S 8 g,
ar Rar g gl W@W%%%Wﬁmﬁﬂéﬁl TEHFaX 2008, "A team of Health Ministry officials toured 13 States to
review the National Rural Health Mission. They found, among other things, hospitals in Bihar did not have vaccines for Diphtheria,
Woofing Cough and Tetanus." Ig JhaH [N’ TPR 77el §olicl g1 I a8 T gl aF 87 3o% &V ¢ Tohd | T PRI
FFTAT 7 FeTcl &1 ST HGEH & Y Fgell U5l & foh T8 ¢ L & 318 3N 319 Y5 il T Seheiieq setlot T hie & e
AR

37TST TS Ig & foh The review also reported shortages in Assam where measles vaccine was not available; in Chhattisgarh measles
vaccine was in very short supply; in Kerala Diphtheria and Tetanus vaccines were in short supply in the primary healthcare centres in
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Mr. Joaquin Almunia Mira, Commissioner of Economic and Monetary Affairs of European Union said — Germany's economic
output will shrink by six per cent; UK's economic output will shrink by four per cent; French economy will decline by three per cent;
ltalian economy will decline by 3.5 per cent; Romania's economy will decline by four per cent; Latvia's economy will shrink by 13.1 per
cent; Slovakia's economy will decline by 2.6 per cent. Of the 27 nations in EU, only Cyprus will grow. European Union expects its
recession to last till 2011 and 8.5 million Europeans will lose jobs over this period. With unemployment hitting 10.9 per centin EU and
11.5 per centin rural areas in 2010, EU has revived its GDP estimates for 2010 predicting a 0.1 per cent drop.
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DR. K.S. RAO (ELURU): Mr. Deputy-Speaker, Sir, | thank you very much for giving this opportunity to speak on the General Budget,
particularly after the speech delivered by the senior Member, Dr. Murli Manohar Joshi, who is a very popular, educated and a learned
man. However, | wish to give my opinions on this based on my beliefs.

| am happy that hon. Member Murli Manohar Joshiji has admired your Budget to begin with. He said that you have set a very good
target and that he would be very happy if they are achieved. He was only skeptical as to whether you will be able to mobilize the
resources that are required. He was saying that he was of the opinion that the economy was not on the right track. He dealt with
several issues like agriculture, eradication of poverty, employment, water management and what not. | am happy today that the senior
BJP Member has dealt with agriculture. To the best of my knowledge, in the several Budget Sessions that | had attended, only lip-
service was shown for agriculture, poverty eradication, but no concrete suggestions have ever been made either as Opposition
Members or as ruling party Members, when they were in power.

I would not have referred to the Budget of 2004-05 of the UPA Government, the first Budget of the UPA Government, but for the fact
that hon. Joshi has referred to it. In 2004-05, as he said, seven clear objectives were spelt out by the then Finance Minister Shri P.
Chidambaram to maintain a growth rate of 7-8 per cent. In spite of the fact that there was recession during last year, the UPA
Government has achieved an average growth rate of 8.5 per cent in the last five years.

Another point is about the universal access to the basic quality education and health. They had levied two per cent cess on the
tax-payers and, to begin with, collected Rs.5,000 crore. Now it has gone to Rs.13,100 crore exclusively for primary education. The
allocation for education is essential for any poor man to survive or come up in life because the education is the only best instrument for
any poor man or middle income man to come up in life. The allocation to education was given only by the UPA Government. A poor
man felt like even stopping his boy of ten years from going to school. He felt that he may not fetch anything; he may not get
employment and thereby sent him to earn a wage. In spite of that, the poor man has not come up so far in his life or is not in a position
to have a house of his own. That was realised by the UPA Government. It is not merely an eye wash or a lecture or just touching it
tangential to issues. It is a question of going deep into the matter. It saw that the dropouts have come to a very bad level. If hundred
boys are to be admitted in a primary school, by the time they reach the university, there are only nine per cent left. So, to attract the
poorer sections particularly in villages, the hon. Finance Minister has allocated Rs.36,400 crore to education alone and out of which
Rs.13,100 crore are for Sarva Shiksha Abhiyan and Rs.8000 crore for mid-day meals programme. Not only that. The experience of
every one of us is that funds are available in plenty in regard to constructing a building for a primary school or a facility for educational
institutions. We are doing itin a very liberal way. All this is because of the big allocations made for the education by the Government of



India apart from the allocations made by the State Governments.

One of the seven things which he mentioned was about generating gainful employment. It is not only for just making a statement or
giving a promise in the Budget. The NREGA was immediately implemented. We have assured to those unfortunate people who will
have only seasonal work in villages, that they would have now work for at least 100 days in the off season. The Government has
assured by this Act, a right for 100 days work for one member in each family. Hon. Joshiji may say that the work for only 43 days has
been given and not 100 days. It may be true. | do not deny it. But the intention of the Government is to provide it wherever it is required.
I am an eye witness to that. In an area where wetland is there, even if the Government is prepared to give work for 100 days, they are
not coming forward because they are earning a wage of Rs.150 to Rs.200. We have even increased wage remuneration to Rs.100.
They may not come, they may go to some other place. If the numbers were to be less than 100 days, it is not the fault of the
Government. He must appreciate that. It is not only the numbers but the Government has gone to the extent of telling that if in a village,
if a worker asks for a work and if the Department or the President of the Village Panchayat do not find the work there, it is the
responsibility of the Government to pay him even by keeping him idle. Does anyone think that this Act was a wrong Act? Is it not
providing employment in our rural areas in large numbers? Contrary to that, it is not my intention to criticise but to express my opinion.

When hon. Shri Joshiji was speaking about employment, he was telling that the way for increasing the employment in this country was
to increase the exports and exports are to be cheaper. Does everyone think that, that was the only way to provide employment or to
increase employment opportunities in this country?

How many millions of people can be employed in the exports sector? Even if all of us are to be ready to sell our products at much
cheaper rate compared to the international rate, how many can be employed? On the contrary, hon. Minister has said that he wanted
to bring 50 per cent of women folk into the fold of the Self-Help Groups; ready to provide both capital subsidy as well as interest
subsidy and a loan of Rs.1 lakh. My own experience is, in my own constituency, in West Godavari district, which stands high in terms
of Self-Help Groups, 58,000 Self-Help Groups are formed. All must see the glow in the faces of the women; the courage, the
confidence, the smile and the pride by just taking Rs.1.50 lakh for the entire group — maybe Rs.15,000 by each member. By taking this
Rs.15,000, they could earn Rs.2,000 to Rs.3,000 per month. Apart from the income that is raised by her husband or father, maybe
Rs.2,000 is a too small an amount for you and me. But if they were to be in need of Rs.100, for generations, they have been
depending upon their parents, husbands and sons. Today, they have money with them.

By encouraging the Self-Help Groups all over the country, by putting a target of bringing 50 per cent of the women into this fold,
the employment that you are creating is more than 50 million. The age group between 18 and 65 is 600 million in this country.
Presuming 300 million are men, and 300 million are women, half of that is 150 million women can become members of SHGs. it may
not be possible for us to bring all of them into the fold of Self-Help Groups today, in one year.

But the only problem is this. Hon. Finance Minister, Sir, there is a glow, there is a confidence, there is ability, and there is a will
on the part of women to use this money. All that we have to do is, let us reduce the rate of interest on loan that is being given to them.
Let it be three per cent. Let us also find a way to market their products. If we can do this, nobody can question us for generations to
come as to whether we are providing employment or as to whether we are improving the economy. They would generate the wealth for
you. It is not nine per cent. | know that. You fixed up the target in spite of the international and global meltdown. That shows your
confidence on the economy in this country. That is where you understood the robustness of the Indian economy. To provide
employment, that is the best way. Already we have provided employment through the NREGA. | am happy about it.

Iwas also telling and he also gave a good suggestion in this regard. Apart from the areas which you have provided for forming
an asset, while providing employment to the villagers, we have to extend the scheme. Till the other day, roads were not included. Now,
we have included roads. That means, we are providing employment, we are utilising the assets, and we are creating the asset in the
village. In this context, | would like to make one more small request that not all the works contain only human labour. There is also a
percentage of material component. So, if you were to include that, do not need to put 50 per cent or 60 per cent, if it were to be, may
be 30 per cent to 40 per cent material component, to be included, and accepted under the NREGA, we can really form assets in the
village, which can be used for generations.

For example, water bodies. He mentioned about water bodies. Yes, we employ human labour in desilting. But if a structure is to be
made to retain the water, you require a material component also. | have a humble request in this regard. Hon. Member was also telling
that this must be extended to village industry and the cottage industry. | agree with him. If that were to be so, Rs.39,100 crore which
has been allocated, would be an excellent asset to the nation.

The allocation of Rs.39,100 crore will create more than Rs.1 lakh crore of assets in this country. Here, | am talking only about
the rural areas and about NREGA.

The hon. Member was telling that the tax-GDP ratio has come down. | do not know, where he has seen that. He might have seen in
some papers. | have seen this in the book - the tax-GDP ratio has gone up. It was earlier 9.2 per cent and last year, it was 11.5 per



cent. That is one of the best indications for this country where the tax ratio is going up. He was also sceptical about how we are going
to get the resources which are shown in the Budget. But the Budget shows no increase in resources; it is only Rs.2000 crore. By the
taxation measures, he has added only Rs.2000 crore. By increasing the slab, who are benefited? They are senior citizens, women
and ordinary persons. Maybe, he has removed surcharge, but still he has withdrawn many exemptions, which were taking away the tax
revenue.

We discussed many a times in the Standing Committee on Finance. We suggested that these exemptions are to be withdrawn
because some people are taking advantage of all these exemptions, particularly the corporations and multi-nationals, and they are
reducing their tax burden. So, we suggested that we should remove it. He has done it. We must appreciate that. He has also widened
the tax base; he has widened the tax-payers' number. It was around Rs. 3 crore. He wanted to increase it. He said that if a person's
turnover is Rs.40 lakh, he could voluntarily file a return, he will not be embarrassed and he will not be harassed by any officer from his
side; he only has to declare eight per cent income; he need not have to maintain a book of accounts also.

So, what he has done is simplifying the procedure and making it simpler, not making it complicated. So, in that way, what he has done
in this Budget is excellent.

My intention is not to criticize. | will tell what the hon. Minister has done in his Budget. Basically | always believe that the duty of the
Parliament or the duty of the Government of India is to enact legislations which motivate a man to work, to sweat, and not to
demotivate. It should motivate a person to work. It must create a congenial atmosphere; it must regulate. But the Government does not
need to do everything. We are doing that now.

| have seen that it is there even in his proposal of disinvestment to a limited extent of only five companies, unlike what the NDA
Government had done earlier. In the NDA regime, it was a policy of disinvestment everywhere. But the present Finance Minister did
not do that.

It was late Pandit Nehru who believed in socialistic democracy and wanted to encourage the public sector undertakings particularly in
core sectors, in those days when there were no investors in India, when our entrepreneurial talents have not gone to the large extent in
comparison to others. So, the core industries were kept in the public sector and that was nourished. That is why today we are not short
of core items. We are producing our own requirements — be it steel, be it cement. We are in surplus; we are in a position to export.
That was the policy at that time.

Once again, | would say that | have never seen a BJP Government speaking in terms of deep commitment to farmers or poverty
eradication. These are not my words. | will tell you what is in their Budget. What is there in the Budget of the year 2003-047? | will not go
too far back; | will only speak about the 2003-04 Budget.

| just want to remind the former Finance Minister what exactly he thought about, what was the thought process or what was his
conviction then. Sir, 2003-04 Budget speech was made by the then Finance Minister, Shri Jaswant Singh. He talked about five
priorities of the NDA Government:

1. Poverty eradication, which | would say is an excellent idea.
2. Health, which nobody can deny.

3. Housing, this is the basic requirement of a poor man.

4. Education, without which no common man can come up.
5. Employment, which is another important area.

But, what was his conviction in regard to these? | would like to quote. "My opinion always is, it is not coining the language and
words, it is the intention, your thought process or the commitment to what you say." What did he mean by saying that? He wanted to
improve the education. What did he do in the Budget for improving education? He gave [T exemption of Rs.12,000 per child and
Rs.24, 000 for two children. The then Government thought it can improve education by giving IT exemption. Who pays the income tax
or who requires IT exemption?

Book authors are exempted from income tax for the royalty up to Rs.8 lakh. That is how they thought education can be improved!

I now speak of the health. What exactly they thought can promote health? To promote India as a global health destination, they
wanted to increase the healthcare situation in the country. Incentives were given to private hospitals having more than 100 beds. Who
construct such hospitals? Can a poor man at any time have excess to a corporate hospital? They gave 40 per cent depreciation on
life saving equipment. By announcing reduction of customs duty on life saving equipment and drugs they wanted the healthcare to
reach the common man!



| dare tell in my constituency, for generations even if wife, husband and child were to work from 6.00 in the morning to 6.00 in the
evening, it is unfortunate that till today there are millions of people who cannot purchase even a house site or who cannot imagine to
construct a permanent house of their own. Every one of us says that housing is very important, more particularly for the economically
weaker sections. What was the view of the NDA Government with regard to housing? The view was, giving incentives for slum
upgradation by giving a land to the real estate development. The second exemption they thought was to give exemption in interest up
to Rs.1,50,000 for salaried people for houses. What kind of houses they can build to get the exemption of Rs.1,50,000. UPA
Government was giving Rs.40,000 to every house. There are poor people who are not in a position to construct houses by investing
Rs.1000 of their own. Will this exemption of Rs.1,50,000 help the poor man in any manner?

What kind of thinking they had on employment. Hon. Murli Manohar Joshi ji has said just now that exports is the best way to
improve employment or reducing the prices of Indian products in the international market is the best way to improve employment.
What did Shri Jaswant Singh think about it? He thought that employment can be improved by increasing the standard deduction to 40
per cent of the salary or providing Leave Travel Concession to both salaried and retired employees so that they can live with dignity.
These are his words and not mine. This is how he believed that the poor man's life can be improved in this country and the
employment situation can be improved in this country.

The employment can be improved in this country and the housing for poorer sections can be achieved. What has the UPA
Government done? | will tell you what the UPA Government has done. As regards education, | have already told you that they levied
two per cent cess on the tax in the first year and collected Rs.5000 crore and spent it on primary education. Today, the hon. Minister
has allocated Rs.39,000 crore and for Mid-Day Meal - Rs.8000 crore and exclusively for primary education from Government of India
Rs.13,100 crore were given. Money has also been allocated for higher education, distance education and technical education.

I would like to mention one thing which is not the subject of the hon. Finance Minister but he is very much connected with this.
The present system of education in India is irrelevant to Indian needs. Maybe, the system of education was made during Britishers
time to prepare clerks without giving any sharpness to our brains or without preparing the Indians to do something productive work.
Today, we have started AICTE. We have started technical education. Today, we are introducing vocational education even from eighth
class. Today, we have allocated Rs.1500 crore for skill development. How will wealth be generated in our nation? We all know that we
have got the largest technological manpower in the entire country. But it is a pity that in the IT sector where India is admired by one and
all, software technologists are indented from countries like Germany, Japan, UK, and Europe. Today we find that the relevancy of the
Indian software technology to the Indian industry is not in tune. You tell me in which profession can we get a skilled man. If you want a
driver, there is no good driver. If you want a technician to repair your scooter or car, there is nobody. If you have a problem in your
household things like repairing small light or radio or TV, there is nobody. You have to search and waste your time only to catch hold of
one person. So, my humble request is that let the Government concentrate entirely on skill development. It is not higher education like
MA or BA or Ph.D. which alone matters. | am an engineer but what did | learn during my engineering course. | only know A,B,C,D, etc. |
came to know that when 'c', 'a’, 't' are put together, it will become a cat which mans billi and that | came to know when | entered into my
life and not in the college. So, we have to create skilled persons. We should have skilled persons and the Government should be
serious about it. | calculated that if they were to allocate a few thousand crores of rupees every year, even people who are uneducated
in the villages can be trained in some profession or the other. They can generate wealth for this country. If the hon. Member, Mr. Joshi
were to be sceptical about the ambitious 9 per cent growth which you are confident of achieving, by improving skills in this country you
can go to 13 per cent or 14 per cent. You can compete with China. Today, hon. Members on the other side are comparing our
country's progress with China which they never did earlier. Today, they compare China with India. | agree that China has progressed
and | am only happy to the extent that they are prepared to cooperate in this regard. If that thinking were to be there, that is enough.
When it comes to the development of the nation, we are all one. We fight in the elections. Let us propagate what we believe and let us
try to win through our Parties. But when it comes to taking a right decision, you can always criticise if it is a wrong decision. Nothing
wrong in it.

Sir, my next point is on agriculture. What does a farmer require? A farmer requires adequate credit and crop insurance. For no fault of
a farmer if he loses his crop in a cyclone, then who has to come to his rescue? If a trader or an industrialist were to lose Rs. 100 crore
worth of property by way of a fire accident, then there are insurance companies who are prepared to pay for that loss. But what about
a farmer? A farmer wants crop insurance and remunerative price for his produce. | am happy to say in this regard that for long five
years the price of paddy was stagnant at Rs. 580 per quintal, but during the UPA regime the price was enhanced to Rs. 930 per
quintal.

Sir, at one point of time an all Party meeting was held in my constituency where representatives from all Parties were present and |, in
spite of being a Congressman, said in that meeting that Opposition parties will sit on roadside and criticise the Government saying
that the Government is not giving remunerative prices to the farmers who are the backbone of this country and so the Government in
power is incapable and hence needs to be brought down. But if the same Opposition party were to come to power they would forget
about the interest of the farmers. What is the reason for this? The reason being that if the Government were to increase the



remunerative price of the farm produce, then the prices of essential commodities will go up like anything and in that case again the
same Opposition party will start dhamas about the prices of flour, ginger, black grain and all. They would say that yesterday the price
of this commodity was Rs. 10/- and today it has shot up to Rs. 20/-; yesterday the price of edible oil was Rs. 30/- and today it has shot
up to Rs. 60/-. So, this is an incapable Government and this Government should be brought down. Then | said that no matter whether
we sit in power or not, even if we were to lose for one term it should not be a problem because unless the Government is bold enough
to increase the remunerative prices for farm produce, no Government of any party will be doing justice to the farmers in this country. |
am happy to an extent; | am proud to an extent that this UPA Government did increase the remunerative price of paddy from Rs. 580/-
to Rs. 930/- and that was the reason why we found an increase in the inflation rate during the last one year. When there is increase in
prices of foodgrains, naturally one can imagine what kind of inflation could be there and consequently what kind of an uproar all around
would be there. But this Government did it. | would like to appeal to the hon. Finance Minister that this Government has five more years
to go and so my explanation is that if the remunerative prices of farm produces were to be increased and the farmers were to get
remunerative prices, then what will happen is that the wealth will get shifted from the urban areas to the rural areas. Who would be
affected by this? 65 per cent of our people live in the villages. We have the Public Distribution System in place. Now we are giving rice
at Rs. 3/- per kg. So, whatever increase in prices would be there would not affect the poor man in the villages. Questions may be
asked about the quantity being given. One may argue that their consumption need is 50 kg. but only 25 kg. is being provided. But the
moment the prices are increased, the wages also will go up in the villages. So, a wage earner in a village will not be affected. Then,
who is going to be affected? It is the middle class in the urban areas who will be affected. A rich man will not be affected. What
percentage of his income does a rich man spent on foodgrains? He does not care. So, if the Government were to increase the
remunerative prices of farm produces, then the objective that would be achieved is that it would shift the money from the urban areas
to the rural areas. There will be real growth in the villages.

Sir, | was shocked to learn and everyone of us are aware that one day's increase in share price has increased the capital value of
industrialists by Rs. 5,60,000/-.

Is it by sweating or hard work that they have got it? How can a share of an industry go from Rs. 10 to Rs. 20007 It is obvious
that he is selling his product at an exorbitant price. And you tell us that which farmer could purchase one acre of land out of his income
from 20 acres crop. Which farmer today is in a position to educate his child out of his produce? No farmer will be able to do it. If
somebody were to purchase some land in a village, it must be his son or daughter who is employed elsewhere or has business
elsewhere or a businessman from outside must come and purchase it and not a villager. You have done excellently well in this
direction. We have increased the credit. Shri Rajiv Gandhi has brought the crop insurance scheme and we have seen it a lot of years.
Now, it has to be shaped or corrected in a way that really goes to the rescue of the farmer. Earlier it was on mandal basis and today;,
we have made it on a village basis. But something more has to be done to see that they are helped.

As regards employment, you have already promised to encourage the Self Help Groups run by women. | have met Chairmen of
several banks during our meetings. Everyone of them said that they will lend any amount to the Self-Help Groups because recovery is
97 per cent. What more do you require? Even in industries, recovery was not 97 per cent.

Regarding rural development, today, you have made a provision of Rs. 80,770 crore and particularly, in regard to the PMGSY, you
have provided Rs. 12,000 crores. When you go to a village, every villager will ask for concrete roads or a road connecting his village
and another village. Today, all of us have realised the importance of the infrastructure. Infrastructure does not mean only connecting
Delhi and Mumbai. It also means connecting villages. So, you have a provision for it and we are happy about it but let it be ensured
that State Governments also come forward to add their money in this regard. For highways, you have given Rs. 20,.450 crore. | am
very happy about it.

| am of the opinion that as far as economic Ministries are concerned, budgetary support need to be reduced year after year.
We do not need to give it to the power sector, civil aviation and the railways. They must earn on their own. If the railways were to have
assets worth lakhs of crores, should they not earn money from them? Should they look to the budgetary support every year? If you are
to give a loan of Rs. 4 lakhs to a driver for purchase of a truck, you are charging interest, he has to repay that Rs. 4 lakhs and then you
ask him to pay service tax, income tax but still he has to repay that amount. Why not the railways or the civil aviation? If the railways is
short of money, let them raise bonds or as you have suggested let them go in for PPP. It is an excellent way for them. Whatever be
others' thinking, in a changed atmosphere, we need to have a private investment. You cannot avoid it. While accepting a private
investment, you have stringent terms where it becomes an asset of the country over a period. If a road is to be built under BOT or
annuity, within ten years or four years or six years, it becomes a Government property and a road with quality or a railway line with
quality. So, let us formulate a procedure or the terms by which we can encourage private investment and involve them in anything. They
are ready for it. The only thing is that if we were to be liberal, somebody might exploit them. Others will look at it and they also want to
do the same thing.



In regard to health care, | have been writing letters also. The hon. Minister has introduced Swasthiya Bhima Yojana. In the NDA
Government also health insurance was there. But how many people were insured over the years? It was only 11,000. But the hon.
Minister has said that he would extend this health insurance cover to all the BPL families in the entire country. | am very happy about it.
It does not really cost the exchequer more if you see the benefits later on. What happens is that there will be confidence on the part of
doctors also to go to the rural areas. It is because when the rural people are insured, the doctors are also assured of payment. The
wife and husband will go and practice in a village, which they are not prepared to do now. If the hon. Minister were to extend it to all the
BPL families, it can be for a specific amount. It need not be a lakh of rupees or two lakh of rupees. As the hon. Minister said, it can be
for Res. 30,000 or for Rs. 40,000 in a year.

In Andhra Pradesh, the Chief Minister has started Arogyasri scheme to cover the major diseases, like heart attacks, cancer, kidney,
etc. We are very much popular. When we go to the villages, everybody speaks about that. It can be extended to other diseases
through the insurance. Now, what is the position of a poor man? If he were to get a sudden heart attack or meets with an accident and
if he goes to a Government hospital, nobody will care for him. They will say, "No bed." He will have to wait for hours together outside.
Can he go to a corporate hospital? He cannot think of making the payment. Then, what is the course left for him? He has to leave it to
God as to how many hours or days or years he would live. If the hon. Minister extends it to the entire BPL families, the whole nation will
be with the hon. Minister.

We have to generate wealth. But if we just generate wealth and if it does not reach the common man, then it is of no use. There will be
only billionaires. So, the "inclusive growth" which the hon. Minister mentioned is the best course to adopt and it has to be totally
implemented. For that, we do not need to give crores of rupees to an individual. No poor man in this country is asking for lakhs of
rupees or a big building. He is only asking for basic needs, like a ration card, food at reasonable price, shelter, health card, school for
education, etc. These are the minimum needs that he is asking. Later, if you develop the communication system, infrastructure, etc. in
the villages, no villager will prefer to go to a city. Today, a daughter of a farmer who owns 20 acres of land, prefers to marry an
Attendant in a bank rather than an owner of 10 acres of land in a village. How pathetic is the condition of the farmer! They are
prepared to pull a rickshaw in a city rather than living in a village. Let us change this trend by such type of allocations and convictions.

Unless the villages become rich, unless the income of the villagers goes up, who will purchase those commodities or products which
are manufactured by the industrialists? If an industrialist manufactures millions of cycles, who will purchase them if the people do not
have the purchasing power? Will he export it all the time to some other country? Basically, we have to see the needs of our own
people. So, unless the purchaser is there, where will the manufacturer sell his goods?

Why is America interested in us? Why is America loves us and China? It is because of market for their products. They think that with
even thirty to forty per cent of the middle class population — which comes to about 400 million — they will have enough market, while we
do not look at the needs of our own people.

The hon. Minister is transferring Rs. 71,000 crore to the rural areas by way of waiving the debt. It is not only helping the farmers, but it
is helping the rural economy as well.

Now, | am happy that the hon. Minister has extended this date up to December. Only four days back when | went to my constituency, all
the farmers came to me. They said, 'Sir, we do not have any money to pay back immediately as you know our situation. So, at least,
extend it for one month.' They were asking only for one or two months. Now, the hon. Minister has extended it up to December. The
entire farming community is grateful to you.

The hon. Minister has also said about the GDP growth and economic recovery. He believes in the coordinated efforts between the
States and the Centre. This has to be impressed upon. He must impress upon the State Governments also. They cannot be
irresponsible. Their actions are going to impact the Indian economy as a whole. As he was telling, now with globalisation coming in, it
is not only the country, if one State were not to fair well or use money liberally, then it will have an impact on other areas also. As he
has said earlier that he is calling a meeting of the Chief Ministers of various States, this point also must be brought to their mind and
impressed upon.

The hon. Minister has increased the facility to the State Governments also by .5 per cent of the State GDP wherein they can raise
loans to the extent of Rs. 21,000 crore. But let them be responsible to pay back that money. Let them not think that they can waste their
money on some unproductive ways. Many of them are raising the debts and using them for unproductive purposes where they can not
repay these loans. When a State Government or a Central Government raises a loan, they must think for what purpose they are using
it. If it were to be for a welfare measure, it is part of your responsibility; if it were to be for any other thing, then there must be an asset
created. Out of that asset, they must be able to pay back the loan. That must be the thinking on the part of not only the Government of
India but also on the State Government as well.

Sir, the hon. Minister was questioning about the fiscal deficit of 6.37 per cent. He has said while reading the Budget Speech that he
did it not on his own — he does not have pleasure in doing so -- and he has done it only to stimulate this economy. At a time when the



global recession was there and our banking industry and finance industry was not affected as much, he wanted to give life to it. He did
it by which what we promised to the nation, reducing the fiscal deficit to three per cent. We did bring it to 2.7 per cent earlier or making
it zero over a period. We brought it to 2.7 per cent in 2007-08 with a view to stimulate the economy. Definitely, we will bring it back
once again over a period of time. So, unless we do this today, there will be further recession. So, that can never be misunderstood by
any person in this regard of his spending about or making available Rs. 1,86,000 crore to the industry and to stimulate the economy.

The hon. Minister has said about infrastructure. He has created infrastructure finance company to refinance the bankers to an extent of
60 per cent of the loan for which he has provided a lakh crore of rupees. This will definitely help infrastructure in a big way which is
languishing to an extent today.

The day the hon. Minister made his speech, there was a total confidence on the part of the people who were involved in the
infrastructure. They will come with double vigour. They will make more investment which they were not sure whether they will get back
their investment earlier, if they were to do so. Now, not only your one lakh crore of rupees, even private investments can come in a big
way because of your assurance.

As far as export growth is concerned, my friends from the Opposition are more interested. | do not want to make a big explanation or a
big description of it. But | am definitely of the opinion that the trade balance has to be maintained. We cannot always be minus
exporters. So, we must also think in terms of maintaining the trade balance in that regard. | am not of the opinion that creates a terrible
employment and all that. But keeping in view of the foreign exchange, we must improve our production and export.

It is enough if we do not import food grains. If we are to import two million tonnes of food grains, the day the world nations come
to know that India - which is the biggest consumer of food grains in the world - is in need of food grains, the prices will double in the
international market. Then, what about the money that we will lose? If we can prove that we do not need a kilogram of imported food
grains for our nation, the price will fall like anything. So, | am sure of that.

In this regard, you have given enough incentives to the exporters also to once again motivate them and then instil confidence in them. |
have been requesting the Government — You have also said about it - to initiate medium term measures, to have stable balance of
payments and moderate interest rates. | have made a study of it a couple of times. You are very much learned than me. The important
pointis that the interest rates are killing the people of the entire nation. | am of the opinion that if | have a million rupee with me, I will not
work because my money earns money. | have no value. So, the human value or human rating or the capacity to earn or the importance
of the human effort is coming down. If the money were not to earn so much, if the rate of interest is two per cent or three per cent like in
the West, then, everybody will work; everybody has to work. People cannot depend on the treasure they have. So, money should not
earn money; human being must earn money by sweat, hard work and using intelligence. Then only everybody will try to learn some
skills; then only everybody will depend on himself rather than depending on his ancestral property or the treasure that is lying with him.
So, | would request the hon. Minister to once again discuss with all the financial experts in the country including the Reserve Bank
Governor and the bankers to reduce the rates of interest. | agree that some logic that is put forth is that we have the highest rate of
savings in the world which is more than 38 per cent. But savings need not be the core thing for investment. Because of the reduced
rates, people will not go elsewhere. Instead of putting in the bank, they will put it in the shares, invest in the shares and money will not
go outside. Their savings will remain. Investment will change the route. So, | would request you to think seriously of reducing the rates
of interest.

I am very happy that you have said a word in the Budget about the direct transfer of subsidy on fertilizers to the farmers. An impression
is there in the country that the sick units like the Sindri Unit are having the oldest technology in producing fertilizers. | have seen the
statistics. In the case of the Madras Fertilizers Factory, the rate for manufacturing a tonne of urea or something like that is Rs.500
whereas in some other factory, it is Rs.5,000/- There is so much of a variation. They are giving subsidies. So, nobody will make an
effort. You said that you would bring in competition. Let them go to hell. Let them find the latest technology in the world. Let them work
hard. Let them reduce the salary or do whatever they want but let them produce, in a competitive way, all the fertilizers. If we continue
to give subsidy to the producer, there will not be any incentive for him to reduce the cost of production....(Inferruptions)So, your
promise of transferring subsidy to the farmers is excellent.

Sir, you have said about food security. It is wonderful. If we were to really provide the basic requirement of rice or wheat at Rs.3 a
kilogram, if we were to provide 25 kilograms for every family living below the poverty line, then, we have to do one thing. My hon.
Colleague earlier told that the number of people living below the poverty line, as revealed by the statistics collected by the
Government, is 28 per cent. But if we go to the villages, we can find more number of people. So, in regard to the provision of 25
kilogram of rice or wheat to be provided to the people living below the poverty line, | would request you to make some re-assessment
of the BPL families in the whole country and then provide this accordingly.

Similarly, | want the Government to think, in association with the State Governments — though it is not your subject — of providing the
basic requirements like edible oil, dhal, sugar, tamarind, kerosene, cooking gas, etc. at the specific subsidised prices to the poor



people so that they can think of how to come up in life on par with the rich people.

16.00 hrs.

Otherwise they will change their life style in one decade or two decades instead of waiting for hundreds of years to change their life

style.

MR. DEPUTY-SPEAKER: Please conclude. There are more than 20 Members from your party who want to speak on the Budget.
Please think about them also.

DR. K.S. RAO : Sir, the Finance Minister has introduced a pension scheme to the unorganized sector. He is providing pension to the
people in the unorganized sector and also through Indira Gandhi National Pension Scheme. | wish that this pension must be paid to all
those eligible people who are more than 60 or 65 years age and who are living like orphans in villages where their own children are
not in a position to take care of them. So, | wish that they should also be taken care of.

Then, the hon. Finance Minister has brought the New Pension Scheme. Though the Members of the Communist Parties will come in
the way, the Minister has to implement it immediately so that the gap will be covered and really they will be benefited over a period of
time. It may not be known now because the actuarial calculation is not known to everybody.

MR. DEPUTY-SPEAKER: Please conclude now.

DR. K.S. RAO : Sir, | do not want to take more time of the House. But | am of the definite opinion that this Budget, which the hon.
Finance Minister has presented, has been praised by one and all. The only thing that we wish is that if the basic requirements of the
poorer sections of the society in the country as a whole are to be taken care of in 5 years, it is a revolution. China will stand nowhere.
Indians are the most intelligent people. They have proved themselves when they left the country and gone abroad. As long as they
were in this country, their talents were not recognized. But the moment they went outside, they have become Nobel Prize winners. So,
let us have faith on the capacity of the poor man in this country also. He can also generate wealth, given an opportunity, given the
motivation and given the support from the Government.
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MR. CHAIRMAN : Next will be the turn of your party's Member.
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DR. KAKOLI GHOSH DASTIDAR (BARASAT): Hon. Chairman, Sir, | extend heartfelt gratitude on behalf of my Party, my people and



myself for allowing me, to express my opinion and draw the attention of the hon. Members of this citadel of democracy as | rise to
support the General Budget of the year 2009-2010 presented by the hon. Finance Minister Shri Pranab Mukherjee.

Through yourself, respected Sir, | wish to felicitate the hon. Finance Minister's effort to facilitate domestic demand-driven growth, trying
to create newer job opportunities and reach out to rural and urban poor. To do so, | feel, allocation of more funds to the Railways is
necessary.

As far as food security is concerned, the National Food Security Act is being carried out in all earnest to provide grains to BPL
families at Rs.3 per kilogram for 25 kilograms of grain per month. This will curb hunger no doubt, but will it maintain health, prevent
kwashiorkor marasmus? At the United Nations Millennium Summit, 189 member States of United Nations General Assembly
including our very own India committed to reduce poverty, improve health, promote peace, and promote human rights and
environmental stability. The Millennium Development Goals drawn from the Millennium Declaration thereof thus signed and set out
eight goals and quantifiable time-bound targets to reduce poverty, hunger, ill health, gender inequality, improve access to education,
clean water and environment for all by the year 2015.

While subsequently our country has progressed no doubt on many development markers, chronic hunger related malnutrition
and compromised chronic health related situations persist even today. Every one out of two children and every one out of three adult
women suffer from malnutrition. Every three out of four children and one out of two women suffer from anaemia in the population,
amongst pregnant women this is much higher. Malnutrition contributes to over fifty per cent child death. A child born of a mother of
compromised health is more prone to disease and death and so is the mother. To reach the target of reducing maternal mortality,
infant and child mortality, the supply of grain, as suggested at Rs.3 for 25 kilograms a month is not enough. The other nutritional
requirements like vitamins, minerals and regulated amounts of proteins and fats will have to be ensured through the PDS and
awareness towards this end initiated. | thus request the hon. Finance Minister to consider fortifying grains and supply such elements to
effectively reach the said targets.

I would like to draw your attention to delivery of potable drinking water, that is, arsenic free. You must be aware in this august
House that arsenic poisoning is like an epidemic in the State of West Bengal from where | come, particularly the district from where |
come, the North 24 Parganas, causing cancer and hepatic mal-functions. Thousands of people are dying. Arsenic free water supply
projects must be undertaken immediately and funds sanctioned for the purpose.

| congratulate the hon. Finance Minister at his initiative towards skill development and putting vocational training at par with
higher studies through exemption under section 80E on educational loans.

The initiative taken by the hon. Finance Minister towards reaching out to greater numbers through NREGS, SGSY, SHG,
Rashtriya Mahila Kosh is laudable. But in many States, the employment guarantee has not reached its target like in West Bengal; they
could not meet the target. | see no improvement in result output in my constituency and State since the actual poor and the poorest of
the poor have not been included.

The work on drawing up of the BPL list in a just manner must be immediately completed and brought before the public to take benefit
from the projects drawn up thereof.

| thank the hon. Finance Minister on behalf of the small and marginal taxpayers. Here, however, | would like to humbly place a
request to look into the possibility of enhancing the upper limit of personal income-tax exemption of small and marginal taxpayer up to
Rs.2.5 lakh per annum, and also request the interest on small savings which poorer and middle income-groups take advantage of .

Hon. Finance Minister has very kindly taken into consideration the health sector. It is definitely encouraging. However, a lot more is
expected in the health sector. A nation to progress wisely and effectively has to be healthy because the productivity definitely reduces
with an unhealthy nation. It is encouraging to note that nine specified life-saving drugs and devices have received his blessings -
though it is not classified in detail. | would like to know whether these include Thrombolytic agents like Strepto Kinase or Alteplase,
Gonadotropines and pacemakers, which have to pay a basic five per cent duty, four per cent surcharge, three per cent cess and four
per cent Value Added Tax.

Hon. Finance Minister has followed a journey - ﬂmwm - an endeavour towards saving life. May | take this opportunity to
request to initiate a journey towards light - JHar A SR May | request him through you, Sir, to peer into the eyes of a
childless women, into the depth of darkness and despair in her eyes. When the World Health Organisation has described correctly
and completely this disease condition, women in our country are still ostracised, divorced and tortured for their illness. Will they find
any justice? Will their human right to procreate be denied? Why are medical insurance facilities denied to them? 59 SART &,
ﬁ@ﬁsﬁ'glsﬁw gl ST &7 Facility being unavailable in most Government hospitals; two to three million such women suffer
every year. Private facilities of world class result have to pay very heavy duties for life-creating devices. We have spoken about life-
saving devices in the budget, | draw you attention to life creating ones.



Here I would bring to your attention, the life-creating devices like culture media, in which early human embryos thrive, is taxed at 28 per
cent being treated as an ordinary chemicals like kerosene, etc. Carbon dioxide Incubators which are the wombs to such babies are
taxed at 28.6 per cent — being treated as poultry ovens. Nowhere in the world, this happens! Other tissue grade plastics, catheters,
needles are treated like ordinary plastics like a kerosene jar and charged 28.6 per cent also. All these millions suffering from
childlessness requiring Assisted Reproductive Technologies are looking up to you. The result, of the Indian Groups working in these
subjects for more than 27 years now, comparable to any developed centre of the world look up, through you, to the Finance Minister
for support along with all these millions of people to make this service available to all sections of society since it does not exist in the
Government sector, except, as far as my knowledge knows, in the All India Institute of Medical Sciences, New Delhi. All sections of the
society would avail the facility at a much cheaper rate if this taxation could be taken care of. | voice the request of three million such
sufferers to reconsider the duty pattern on these items so that they can also avail the facility that is available today in science
throughout the world. The World Health Organisation have always extended support but here in our country, the little babies, the
parents of tomorrow being born to childless mothers in the laboratories are treated like poultry chicken. | draw your attention to it.

17.00 hrs.

DR. M. THAMBIDURAI (KARUR): Mr. Chairman, Sir, on behalf of my Party, AIADMK, I rise to participate in the discussion on the
General Budget presented by the hon. Finance Minister, Shri Pranab Mukherjee for the year 2009-10.

We are very happy to note that some of the programmes like '100-day agenda’, National Citizen Identity Cards', and other
measures like 'abolition of Fringe Benefit Tax, more allocation for police modernization, more funds for Defence and for setting up of
more IITs, etc." which are mentioned in our AIADMK Party's Election Manifesto are included in his Budget Speech and getting
implemented.

| expected that the present Finance Minister would come out with some solutions to the problems that the country is facing like
agricultural crisis, price rise, joblessness and recession.

This Budget attempts to net some short-term gains by putting more money in tax-payers hands and allocating more funds to infrastructure and social
welfare programmes. The absence of a long-term strategy for fiscal consolidation is conspicuous and it is disappointing,

The Budget provides for a total expenditure of Rs.10,20,838 crore consisting of Rs.6,95,689 crore towards Non-Plan and
Rs.3,25,149 crore towards Plan Expenditure. The Budget figures show Gross Tax Receipts of Rs.6,41,079 crore, which was
Rs.6,87,715 crore in the previous year.

The Non-Plan Expenditure is projected to rise by 37 per cent this year. Interest payment takes lion's share in this, with Rs. 2.25 lakh
crore. Borrowing of the Central Gowt. is likely to be around Rs. 4 lakh crore, which is an increase of three times over the past year.

The Finance Minister has admitted in his Budget speech that the fiscal deficit will increase to 6.8 per cent of GDP this year from 2.7
per cent in the previous year, which is a clear area of worry. According to the FRBM Act, the Government is duty-bound to reduce the
fiscal deficit by 3 per cent of GDP every year. Even to bring down the gap from 6.8 per cent to 5.5 per cent of the GDP in 2010-11 and
4 per cent in the following fiscal, the deficit had to be cut down by Rs. 2.8 lakh crore through higher growth.

Is it achievable or just imagination based on the calculated highest risk, that our Finance Minister said? Nobody is sure whether
this calculated risk will pay off in terms of higher growth in the near future. He blamed the global slowdown for this fiscal deficit, but this
is not a convincing reason. This fiscal deficit is due to mismanagement of the economy in the past.

The revelation of higher-than-expected fiscal deficit added to the woes. The deficit-number is beyond the market target and
Government has to borrow more from the market this year to fund its aam aadmi programmes. As the Government competes with the
private sector for funds, the Government tends to push up interest rates and crowd out the private sector. This rise in rates finally ends
up hindering rather than helping growth. There would not be enough money to fund private investment. This may further delay the
revival of the Indian economy.

At Para no. 5 of his speech, he narrated things like 'we need to sustain a growth rate of 9 per cent per annum, strengthen mechanisms
for inclusive growth to create about 12 million new jobs per year, reduce the proportion of people living below poverty line, ensuring
that agriculture grows at 4 per cent per annum, and we need to move towards providing energy security, etc.'



In the very next paragraph, he had shown pessimistic approach; he said that the Budget cannot solve all these problems. If the
Finance Minister of the country is not able to solve these problems, who will solve those problems? He should find ways and means for
correcting the financial misdeeds that his Gowvt. has done over the last few years.

Then, he mentions about three challenges, that is high GDP growth rate of 9 per cent per annum, inclusive development and re-
energize Government and improve delivery mechanisms. But he did not mention anything about how he is going to address those
challenges. He admits that there has been a dip in the growth of GDP from over 9 per cent to 6.7 per cent this year. It has affected job
creation, investments and lowering of revenue. But he has not spelt out anything about how he is going to achieve the growth rate of
9.per cent.

The Government is saying that inflation has come down to record levels. What about inflation of food prices? The prices of
essential commodities and consumables like sugar, dal, salt, seasonal vegetables and even matchboxes have increased sharply.

Why the Government did not do anything in the last five years to manage the price line? What happens to the middle class
people and the common man? The Government may claim that there is negative inflation, but it is of least concern to the common
man. This is a sorry state of affairs and the Government should think seriously about the price rise. The Government has to put a full-
stop to the online trading in essential commodities like rice, wheat and pulses, which affects the middle class and aam admi.

Internationally, prices of crude and petrol have stabilized, but the Government has increased Indian diesel and petrol prices last
week. This drastically increases the input costs of consumables. When the international oil price fell below 50 dollars, this Government
did not bring down the Indian oil prices to that level, but when it increases, this Government immediately takes action to increase oil
prices.

The Hon. Minister said that agriculture is likely to grow at 4 per cent. But there is inadequate allocation for it to grow at that rate.
There is an agrarian crisis in the country. Farmers are committing suicides in huge numbers. In the last 12 years, 1,90,753 farmers
have committed suicide in the country.

The renowned Agriculture Scientist, Dr. Swaminathan has given a very clear recommendation that the interest rate on farm
loans should be slashed to 4 per cent. But even today the nationalised banks are giving farm loans at the rate of 7 per cent. The
Finance Minister has reduced it to 6 per cent, only for those loans ranging up to Rs.3 lakh and that too, only for those who pay on time.

The proposed Task Force, to look into the waiver of loan taken from private money lenders in Maharashtra region, should also
look at other regions of the country where such problems exist.

Hence, on behalf of AIADMK, our Hon. Amma had suggested that all existing farm loans including those taken from the non-
nationalized commercial banks should be waived off. There has to be subsidy for seeds and fertilizers.

Iwould like to suggest that there might be a Farmers' Commission, which could fix the remunerative procurement prices.

The Finance Minister may look into the possibility of converting NABARD into a direct financing institution for farmers, to
monitor easy flow of funds to them.

The Hon. Finance Minister said in his Budget that the number of BPL families will be brought down to half-the-number and that
he would take efforts to provide 25 Kgs. of rice or wheat every month at the rate of Rs.3 a kilo. Though it is a welcome measure, the
fund allocation is inadequate.

All over the country, there is rising unemployment, due to economic slowdown. About a year ago, the Prime Minister and the then
Finance Minister said that the Indian economy is insulated, that our fundamentals are strong, and that we need not worry. But what has
happened? In the last six months, in every sector - be it garments, be it [T, be it construction works, textiles, manufacturing,
automobiles - there have been shut downs and lay offs, and they are working with 10 to 20 per cent of their capacity. According to a
moderate estimate, more than five million jobs have been lost in the last six months; and there is a possibility of two crore people
losing their jobs.

Here, | would mention a word about my constituency. Karur is famous for its textile industries, but it was affected because of
many factors, one of them being frequent power cuts. Many shifts in those industries are shut down, leading to widespread
unemployment in Karur and adjoining areas. The export of textiles was affected. In Karur, there was a circulation in this industry to the



tune of Rs.3,000 crore per annum, which has come down to Rs. 1,200 crore. This attracts the immediate attention of the Central
Government.

Though the Finance Minister has announced many welfare programmes like National Rural Employment Guarantee Act for
uplifting the rural people, it is not reaching the intended-persons. State Governments, are not seriously implementing these
programmes. The common men are not getting the benefits and the middlemen are exploiting them. | would request the Government
to see that the money is properly disbursed to the common men. Unless this is done, the economic and other stimulus measures will
not yield any resullts.

Hence, our Party General-Secretary, Puratchi Thalaivi hon. J Jayalalithaa emphasized the need to revamp the present National
Rural Employment Guarantee Act and rename it as the National Rural Upliftment Scheme whereby 75 per cent of the disbursals can
be given in kind and the remaining 25 per cent in cash. This will ensure family security and it will prevent wasteful expenditure. The
Government can ensure at least 150 days of employment.

On behalf of my Party AIADMK, | feel that the salaried employees are the most sincere taxpayers. | would request that all the
salaried employees - both in the Government, and Private - should be exempted from the shackles of income tax and the income tax
exemption limit for all others should be increased to Rs. 5 lakh per annum.

Every now and then, the middle class people have some disputes and have to approach some advocates and courts. Now, this
attracts 'Service Tax. Thus, the common men and the people from middle class are affected badly.

I have the following few suggestions for consideration of the hon. Finance Minister.
i) Instructions may be given to banks for giving education loans to the needy students in time.

ii) More allocation may be made for modernising the police force, health sector, energy sector, education etc, which also needs the
attention of the Government.

i) It is an admitted fact that there is 'Rs. 72 lakh crore of Indian money' illegally kept in International Tax Havens. The Finance Minister
should make serious efforts to bring back that money at the earliest, as per the demand from our hon. Amma, Puratchi Thalaivi
J Jayalalithaa.

iv) Counterfeit currencies, smuggled from neighbouring countries, are in circulation in our country. The Government must take
immediate action to control it. Otherwise, our economy is under threat of collapse.

In the wake of the global economic meltdown, the Indian economy has been going through tough times. Tough times call for
tough actions and decisions. At this critical juncture, what India needed is an effective, implementable action plan.

As my leader hon. Amma J. Jayalalithaa said:
"In fact, the Finance Minister appears to have not made any attempts to bring the country out of recession. No long-term
reforms have been announced. No goals have been fixed. No deadlines have been set. No attempt has been made to

control Government expenditure. The entire onus for 'operation resurgence' has been placed on industry with no helping
hand from the Government."

The Budget is partially populist, unimaginative and sets no clear roadmap for a better India!

MR. CHAIRMAN : Now, the hon. Minister for External Affairs will make a statement.
17.19 hrs.
GENERAL BUDGET , 2009-10- GENERAL DISCUSSION
AND
DEMANDS FOR EXCESS GRANTS (GENERAL), 2006-07 — Contd.

(Dr. M. Thambidurai in the Chair)

SHRI P. KARUNAKARAN (KASARGOD): Sir, the hon. Finance Minister has presented the General Budget for the year 2009-10. |



think, he has dealt with 137 items excluding his concluding remarks in the Budget. He has tried to touch upon every section. But to
analyse the Budget in greater details, it is better to refer to the Economic Survey to get some more data. It shows that the Revenue
Deficit has risen to 4.8 per cent. Fiscal Deficit has risen from 2.5 per cent to 6.8 per cent and the growth rate has come down from 9.1
per cent to 6.1 per cent and growth rate on GDP has come down from 9 per cent to 6.7 per cent.

Sir, industrial growth also has shown a decline from 8.5 per cent to 6.7 per cent, electricity generation declined to 3.7 per cent and
export growth also declined from 28.9 to 3.6 per cent. Agriculture is the main sector where we see that there is a decline of 4.9 per
cent to 1.9 per cent. It is only mining and quarrying where we see some progress. |t is really the reflection of global recession that our
economy is facing nowadays. | do not blame the Government but it is the global recession also which has hit the Indian economy to a
great extent.

As stated by other Members, there is a negative inflation that we are focussing on but | think no one can afford to get any essential
goods in any market because the prices of almost all the goods are rising. It is on this basis that we have to think as to how we can
tide over the situation that we are facing.

When we see the investment of the Government, it is only two per cent of the GDP in total. It is a very meagre amount. Agriculture is
the backbone of the Indian economy. We have made an investment of Rs. 70,000 crore in the last year but we know that there is not
much change in the production as far as agriculture is concerned. | do not find any fault with the Government but at the same time, the
import policies which you are still continuing is really the result of the bad position of the farmers. The prices of coconut, the prices of
arecanut and the prices of pepper are all showing a decline in my State. There is a joke that the price of a coconut is equal to the price
of an egg. The price of arecanut was Rs. 160 per kilogram five years back and now, it is only Rs. 40. No one is ready to buy it. The
price of other commodities also shows the same figure. In this connection, the Government should try and give more stimulus to
agriculture.

Bank credit was Rs. 2,87,000 crores which rose to Rs. 3,25,000 crores. Of course, it is a good figure. But it is bank credit with seven
per cent interest. And what about the report of the Swaminathan Committee? The Swaminathan Committee has made clear that the
Government should give four per cent interest and also it has made clear that only three-fourth of the farmers are able to go to the
banks. So, it does not give any stimulus to the agricultural field.

The other thing which you can do is more investment in irrigation. Of course, there is some increase but at the same time, it is not
really adequate for the agricultural field. When we go into the social sector and the details of each sector, we may find crores of
rupees of allocation. But we have to see whether it is adequate or not.

The provision to right to education is below Rs. 200 crore. This is true in the case of preliminary education. There is only slight
increase of Rs. 200 crore for general education. The Government have announced some scholarships this year. But there is no
increase in the number or volume. The Government has also announced the Mid-Day Meal Scheme. | think the then Finance Minister
assured the House that the Government is going to extend it to the upper class also. But it is confined to the lower class alone. In many
other States, it is extended to the upper classes and they are going ahead to the higher classes also.

This House has passed the Unorganised Workers Bill which is noble. It is really unfortunate to note that there is only Rs. 100
crore of allocation which is very meagre, according to me, for the benefits of the workers because lakhs and lakhs of workers are
engaged in the organised sector.

| agree with the Food Security Act which is the need of the people but the budget proposal is disappointing. When many States
give 35 kilos of rice at Rs. 2 per kilogram, the Government has taken a decision to give 25 kilos of rice at Rs. 3 per kilogram. It means
the quantity has reduced and the price is high. How can you say that it really gives some relief to the common man? It is not the aam
admi budget.

It is because, what you have done is lesser in comparison to what some States have already done. The Budget has some
schemes for minorities, Self-Help Groups, Bharat Nirman, which | really appreciate. But at the same time, there should be some
changes in the NREG Scheme. It is really a noble Scheme. But as far as the villages are concerned, some changes should be made
with regard to the implementation of the Scheme.

The second task before the Government is mobilising resources. That is the most important issue as far as the Government is
concerned. |t is true that there is no change in the corporate tax. It is a welcome step. The Government has abolished the Fringe
Benefit Tax, Commodities Transaction Tax, and Gift Tax. | think the Government is not ready to touch the upper class people who have
earned crores of rupees. In 2007, the number of millionaires in our country was 25. But in 2008 it has gone up to 52. So, you can tax
them more because they have the capacity to pay,

As mentioned by other hon. Members, the percentage of malnourished women has gone up to 58 per cent; the percentage of



less-weighed children has gone up to 40 or 48 per cent. So, you need money. You can tax the persons who can bear it. But the
Government is not ready to do that. So, the resource mobilisation of the Government wholly depends on the PPP and disinvestment.

In the Budget proposals you have said that 51 per cent shares of the PSUs will be kept with the Government. | cannot
understand as to what right you have to sell the rest 49 per cent to the private persons. You have said that it will be sold to the people.
But no ordinary person is going to buy any share nor is he going to make any contribution. So, it means that the Government has
decided to give the rest of it to the private persons. PSUs are the assets of the people and assets of the nation. You have earlier
brought the Insurance Act, the Banking Regulation (Amendment) Act. Now, you are speaking about the Railways, Defence and Coal.
So, most of these public shares are going to be given to the private people. It is a very dangerous move.

There is incentive that you give to the other section. That is also a form of tax exemption. Last year, Rs. 4.1 lakh crore were
given to private sector. It is a form of tax exemption. Next year also you are going to give this exemption and incentive. It means that
within two years, you are giving an exemption of Rs. 8.2 lakh crores. If you use this money, | think, the financial problems of the
Government can be solved without much difficulty.

If we see the tax payment of the big companies, | think, only a few companies pay tax. All other companies — | do not want to
name them - give very limited tax because of these exemptions in the form of incentives. In the last Lok Sabha we had seen the
selling of the 2G spectrum which became a corruption controversy. Now, the Government has decided to sell 3G spectrum at the price
of Rs. 35,000 crore. Selling the Government assets has become the day-to-day business of this Government. It is not really a good
and healthy economic policy that we can follow. It shows the Government has decided to fill the fiscal deficit of 6.1 per cent by selling
the Government assets. This is not a good economic policy. This is just like a farmer selling his land to repay the loans borrowed from
the moneylenders. The net result and outcome would be the collapse of the family of that farmer. So, the Government is also going to
face the same situation.

The proposal in this Budget to give tax exemption for the donations given to political parties is a dangerous move. It gives
power to millionaires to influence the Government. When the millionaires give donations or contributions to a particular political party
and when that party comes to power, these persons will have their own say.

So, the Election Commission and the Government also should come out with concrete proposals with regard to the funding of the
political parties. The political campaign should be transparent. There should be accountability with regard to that.

With regard to subsidy on fertilizer to be given to the farmers, what the Government has said is not clear. The Government said that the
subsidy should be given direct to the farmers. How can it be given? The farmers want fertilizer at a cheaper and affordable price. How
can you give money to the farmers, who are the farmers and how will you identify them? So, there should be some clarification in this
regard.

The policy of crude oil is also left to the Expert Committee. | strongly protest that when the Parliament was in Session, the Government
has increased the prices of petrol and diesel. It was really bypassing the Parliament procedure. It was discussed in this House. So, |
do not want to go into details.

Then, | am sorry to say that the State of Kerala is really neglected in this Budget. Though the State is first in education and literacy, the
long pending demand of IIT is not sanctioned. In this House and also outside the House, the hon. Prime Minister himself had promised
that if the Government takes any decision to give more IITs, of course, Kerala should be given priority. However, it has not materialised
so far. lwould request the Government to consider this demand.

Likewise, Cochin metro is also very important with regard to the industrial development. Cochin is the centre of industrial sector and it
has very cross relation with Mumbai. But nothing has been mentioned about the Cochin metro and no money is sanctioned.

As you know, Kerala has traditional industries like coir, cashew, handloom, beedi etc. which are facing steep difficulties because of
the global recession. A large number of people are dependent on this sector. But no special scheme or project is included in this
regard.

Sir, every year the Government of India receives at least nine billion dollar from NRIs and 80 to 85 per cent of it is from Keralites
because they are going to work there. But as a result of the global recession, a large number of people are losing their jobs and no
project is included in this regard. As far as the Kerala Government is concerned, they have made a special packaged scheme for the
rehabilitation of the NRIs who are losing their jobs. | think, the Government should take note of this and should make a rehabilitation
scheme because they are losing their jobs. They have given a lot of money to our country.

| welcome the Centrally sponsored schemes which really assist the State Governments for infrastructure development and also the
social sectors. But considering the complexity of various states and various forms, the geographical features that we see, the growth
rate either in the education or in other sectors vary. So, there should be some flexibility in the implementation of the schemes. It is true



that the funds should be used for the schemes which are the Central Government projects. But, at the same time, this flexibility is
essential.

Sir, we have a better medical system in Kerala. But, at the same time, new diseases like cancer, HIV, chikungunya are spreading. So,
the Kerala Government has requested to give for more assistance with regard to the medical sector also.

Sir, the law and order is really a State subject. But we know, especially in the wake of Mumbai attack of the terrorists and also the
terrorism which is spreading in many places, it is essential to modernize the police force. ...(Inferruptions) So, the introduction of new
equipment is most important.

MR. CHAIRMAN : Please wind up. There are some more Members from your Party who want to participate in the discussion.
...(Interruptions)
SHRIP. KARUNAKARAN : Sir, I will conclude with only one point.

Sir, the Government has given an answer in the House that our food production is better and there is buffer stock. Due to various
reasons, the Central Government has reduced the food quota of many States and one among them drastically affected is Kerala.
There was a reduction of 82 per cent as compared to 2007. So, | would request the Government to consider it and retain the earlier
food quota withimmediate affect.

Sir, with these words, | conclude my speech.

SHRIB. MAHTAB (CUTTACK): Mr. Chairman, Sir, | thank you for giving me this chance to speak on the General Budget. | rise here to
deliberate on the Budget 2009-10.

The Budget presented by the hon. Finance Minister Shri Pranab Mukherjee is a bit of a surprise. There was talk in the Budget
Speech of privatization of the State-owned assets, mentioned as "people's participation" in the public sector undertakings but there is
no estimate of the likely earnings incorporated in the projected receipts of the Government. On the other side, those looking for relief
for the common people and fulfillment are also very much disappointed. The allocations provided for in this Budget for the social
sector and flagship programmes are also so low as to suggest lack of seriousness on the part of the Government in meeting its own
stated objectives.

It is often said that the Budget has to be assessed in terms of five Ms: one, the mind of the Finance Minister; two, the message
that the Government wants to communicate; three, the method in which it seeks to implement it; four, the mechanism through which it
will work its way and finally, the macro-economics that underlies the Budget estimates.

| would clearly state that there is a distinct sense of uncertainty in the mind of the Finance Minister about what is going to
happen in the next three quarters. As such, it is a Budget for uncertain times, no doubt. Policy adventurism at this time could have
been very dangerous. Therefore, the mindset is that of the 1970s: cautious and wary of the markets and the international environment.
The message is clear of the 1990s: reforms are the only way forward.

In terms of the method, it is a Budget of uncertainty. There is no intent expressed on the banking and financial sector, especially
insurance. Everything has been extended from the 2008-09 Budget. We have debt waiver, interest subvention to agriculture and to
exports to 2010. Disinvestment has been deferred. The other method of the Budget is that it is an expenditure-oriented Budget with
high incidence of revenue expenditure. In these times, the real issue is not the size of the fiscal deficit. In the current environment, the
6.2 per cent can perhaps be justified; it is the structure of the fiscal deficit that is the problem. The revenue deficit accounts for nearly
80 per cent of the fiscal deficit. Add to this the State's fiscal deficit of four per cent primarily incurred in revenue expenditure. This is
the method of Budgetary management of the 1980s. So, 1970, 1990 and 1980 - that is the mindset of the Finance Minister today.

In terms of mechanics, the sectors identified are agriculture and infrastructure. But both have been binding constraints on
growth. If India Infrastructure Finance Company Limited does work out modalities for refinancing 60 per cent of bank lending to Public-
Private Partnership, infrastructure projects will definitely get a huge fillip. But doubt persists.

And lastly, the underlying macro-economics of the Budget is confusing. At one level, the current expenditure or consumption is
seen as the driver of economic revival. But, on the other hand, this has been distributed and structured in such a way that it is bound to
have an adverse impact on the savings rate in the economy.



Dr. C. Rangarajan, the former Governor of the Reserve Bank of India has recently stated that the roadmap to cut deficit could have
been announced by the Finance Minister himself. Instead, it is being said by someone else, outside. | do not know why it was not
mentioned in the Budget Speech by the Finance Minister himself.

The Government has proposed a borrowing programme of Rs. 4,00,000 crore in the current year to bridge the ballooning fiscal deficit
of 6.8 per cent. But where is the money? How are you going to raise it? A fiscal deficit of 6.8 per cent of the GDP, which is up from 5.5
per cent postulated in February's Interim Budget, means an additional stimulus of nearly Rs. 80,000 crore. No Government, already
saddled with a public debt overhand, can undertake such spending unless it feels compelled by circumstances. The Finance Minister,
who believed that the worst of the economic slowdown is over, could have moderated spending. To not do that and to provide for a
significant step up in spending implies a lack of faith in the revival of private demand. Where are we leading to? Has not the
Government committed a serious error of judgement?

Sir, Budget making is supposed to be a simple exercise. That tells you how the Government will collect a certain amount of money and
how it will spend it in the coming year. Unfortunately, now it has become an exercise in political one-upmanship. It is used to shower
favours to selected interest groups and deny them to others. The 2009-10 Budget is being used to allocate Rs. 500 crore for 5 lakh
Tamil refugees, almost all Sri Lankan nationals, in Sri Lanka while lakhs and lakhs of people of Orissa, Bihar and Assam lost
everything because of flood during 2008-09 and have got nothing. Just how cynically these things are viewed is apparent from the
utterances before the results were declared can be compared. The people of Orissa and Bihar may have voted for political parties
that are not constituents of the UPA, but they remain citizens of this country. Are not they? The Prime Minister Dr. Manmohan Singh
and his Union Government are as responsible for them as they are for the victims of the cyclone Aila. Funds provided after flood havoc
in 2008 to Orissa is not being accounted for and the Government of Orissa is asked to return that amount. Is this the way how the UPA
Government should take it out on the flood ravaged people of Orissa because they did not vote for them? Nobody is asking for doles,
nor are we in need of gratis. We want our due. This Government has paid no heed whatsoever to our oft-repeated demands to grant a
Special Category Status to Orissa.

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S. PALANIMANICKAM): There is no need to mention the
assistance provided to Sri Lankan Tamils. Thousands of people have been killed and lakhs and lakhs of people are suffering there.
You can put forth your demand and pressurize the Government. But is it necessary to mention the assistance provided to Sri Lankan
Tamils?

SHRI B. MAHTAB (CUTTACK): I have no quarrel with others. My only demand is, Orissa is a part of this country and we should be
equally treated.

Recently | came across a statement of the Chief Minister of Karnataka. He is of the opinion that Iron ore should not be exported and it
should be value added first. Orissa has been repeatedly saying this. The Chief Minister of Orissa Shri Naveen Patnaik has drawn the
attention of the Prime Minister to this matter.

Especially, | would refer to the royalty structure which is in such a manner that the mineral rich States including Orissa are losing
out substantially in resource generation for public investment. The mineral rich States do not get commensurate royalty for exploitation
of several major minerals as the rates of royalty are not being raised in time.

The Central Statute on Minerals Development and Regulation provided for revision in royalty rates at an interval of three years which is
supported by the recommendations of the Finance Commission. Besides, the Twelfth Finance Commission has also recommended
that the rates of royalty should be revised on ad valorem basis. However, these provisions are not being followed. The delays in the
revision of royalty on coal and other major minerals and inadequate revisions in royalties cause substantial loss of revenue to Orissa
and other mineral rich States.

Why have we introduced a hybrid system since qst August 20077 That does not compensate the mineral rich States in a fair manner. |
would urge upon the Government to revisit the royalty structure on coal and other major minerals at an interval of every three years and
determine the rate of royalty at the rate of 20 per cent ad valorem.

There is another interesting aspect. Further, tax levied by States on mineral bearing lands are also being adjusted against royalty.
Such a practice unfairly constraints the constitutional powers of the State of levying tax on land including mineral bearing lands within
its own jurisdiction.

Orissa has been broadly following a policy of encouraging value addition in the mineral sector. In order to ensure adequate supply of
iron and other minerals to the mineral based industries that are investing in mineral rich States like Orissa, there is a need to cap
exports of iron ore and other minerals at current levels. The people of the mineral rich States rightfully deserve to benefit from the



resource endowment.

The Finance Minister has profusely quoted Kautilya, but has led the country on the garden path of Charbak. The Government will rely
heavily on borrowing in future to finance its various flagship schemes as the target for this has been increased to 34 paise of every
rupee from 14 paise projected in the last Budget. It is said, "the borrowings is up by nearly 2.5 times." Now, Reserve Bank of India will
auction Rs.15,000 crore worth of bonds this week, tomorrow to be specific, almost double the amount it was originally slated to
borrow from the market this week. This is a signal. The Finance Minister is gambling on growth through borrow and spend formula
which squarely rests on the shoulders of Reserve Bank of India.

In the Interim Budget, Sir, the Finance Minister had projected Rs.3.62 frillion market borrowings by the Government in the fiscal 2010
through RBI. At the time the fiscal deficit was estimated to be 5.5 per cent of India's Rs. 54.3 trillion GDP. Now, it has gone up to 6.8
per cent and there is no other way but to borrow an extra Rs.89,000 crore taking its overall borrowing programme in the year to
Rs.4.51 trillion, a level which India has had never seen before.

My apprehension is that the situation will change in the second half of fiscal 2009. When many corporations, which have invested in
banks, will plan to make fresh investment what will the banks do?

Indian public sector banks have sanctioned fresh loans worth Rs. 6.18 trillion. Banks will have no money to lend. So, interest rates will
go up and money will become more expensive. Is the Finance Minister prepared to ride out from this situation? Through more
spending and more borrowing as interest rate will rise, it will kill growth. Ultimately, what do you achieve Mr. Finance Minister?

I must say that this Budget does not have any major incentive or sweeping reforms but it indulges the UPA Government's core
focus areas: productivity and food security. Funding for the new food scheme has not yet been accounted for in the Budget but it is
likely to raise the food subsidy bill by Rs. 17,000 crore.

The Finance Minister has announced massive doles for agriculture. NREGA is up by 144 per cent, he said. But that is not
agriculture; that is rural development. Allocation for NREGA is Rs. 39,000 crore. But for the critical Accelerated Irrigation Benefit
Programme, it is just Rs 1,000 crore. This is where funds are spent to irrigate farm lands. Farm credit interest is lowered with a rider
but farm allocation is very little compared to welfare schemes.

Earlier | had stated that this Government lacks seriousness in meeting its own stated objectives. | will cite three examples. Take for
instance NREGA. Minimum wage is being increased from Rs. 80 to Rs. 100. A minimum of 100 days of employment to every rural
household amounts to a greater amount. But the amount is Rs. 39,100 crore and this is an increase of only Rs. 2350 crore over the
amount spent last year.

Similarly, on food security, food subsidy in the Budget is only Rs. 8862 crore, more than what was spent last year. Most of this already
accounted for by the increase in Minimum Support Price for the Rabi harvest. Additional funds will clearly be necessary to make such
a law effective.

On education the Budget allocations are truly surprising. The Right to Education Bill is there in this Parliament. This, when made into
law, will require significant financial inputs from the Government. But the increase in spending on elementary education is less than Rs.
200 crore which suggests a complete lack of seriousness about implementation.

One thing is clear. If the Government really wants to do what it has promised to the people, it will have to spend more. But that is very
difficult because it has tied its own hands.

Before concluding, | am eager to share a thought about NREGS. It is a colossal failure though it has been touted as a grand success
by this Government. The Scheme was a golden opportunity for the Government to revive village economies, build rural infrastructure,
and empower rural poor. But a few months ago, the Comptroller and Auditor General has noted the dismal performance of NREGS.
The report states that barely 3.2 per cent of the registered households have benefited from the Scheme. The C&AG's rebuke has
fallen on deaf ears. Without plugging the loopholes, why are you going ahead with this programme? It would be wrong to expect the
Budget to provide instant answers to our inherent problems like poverty, deprivation and hunger. But the manner in which the
Government has spelt out its programmes in this Budget, is not at all encouraging. To me, it is without focus and falls in between the
socialist populism and capitalist jargons. Either you follow Chanakya or you follow Charbak. Both were great thinkers of this land. But
quoting Chanakya and going along Charbak way will not help the people nor this Government.

o 31t IR ey (TTG): FAfey ST, H HTTRT ereralte; el § foh 317oe Foy Sieiet a7 Ty feam| 3 2009-2010 &7 S Aofe &, 36
SITE & G ST @lleh TR & oAl §U, oIl JAT ¥ 3R & 3R T R & iR i 3R & AR RN 31 e 1 oy o2l g5 307
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MR. CHAIRMAN : Hon. Member, please take your seat.

Now, it is 6 p.m. | have a long list of speakers. Therefore, if the House agrees, we can extend the time of the House till 8 p.m. Is it all
right?

SEVERAL HON. MEMBERS: Yes.
MR. CHAIRMAN: Okay, the time of the House is extended till 8 p.m.
Shri Anant Gangaram Geete, you can continue your speech now.
18.00 hrs.
MR. CHAIRMAN : Hon. Member, please sit down. Shri Geete is on his legs.
...(Interruptions)
A TTRATH IR (SiTetler): FEIGH, AT H T IR AT o YeIehTel o Tl FH fam STwar...(eaate)
MR. CHAIRMAN: The House would sit up to 8 o' clock today. You would definitely get a chance.

...(Interruptions)

A THTA TN (HBENRAG): FEIG, 3T Tgol Leehlel of SToTT, 3Heh d1G Fofe TR =l STy IWT...(chaee)

MR. CHAIRMAN: You will get your chance, do not worry. Please sit down, now.
...(Interruptions)
MR. CHAIRMAN: Mr. Geete, you may please continue.

...(Interruptions)

A TR AN : HEICH, G 3011 STl I T HiehT ferm ST =g e | g7 ot fohafladt il ST 31T gl g...(cTaIed)

MR. CHAIRMAN: The time of the House has been extended up to 8 o' clock. Therefore, you would get a chance to raise your issue at
8.

...(Interruptions)
MR. CHAIRMAN: Hon. Member, after end of the ongoing business, we would take up the other issue, that is, Zero Hour'.

...(Interruptions)



MR. CHAIRMAN: Please listen to me. In the morning, the hon. Speaker said that at the end of the debate today, we would take up the
Zero Hour. First five Members in the list were given chance to speak under 'Zero Hour' at 12 o' clock today. The remaining Members
in the list, would be given chance to raise their matters at the end of the debate today. At 8 o' clock, you would get chance to raise your
matters.

Now, please sit down.
...(Interruptions)

MR. CHAIRMAN: We are going to give the opportunity to all the Members in the list. At 8 o' clock, we are going to take up the Zero
Hour.

...(Interruptions)
MR. CHAIRMAN: Mr. Geete, you please continue.

...(Interruptions)

A}t FTe] YHTE (WRON): HEIG, et TS S e &l HHY S 16T &, Tg 37T &1 ¢ | eifehe] T ahef <<l 761 G192 3T el STalel ST
ST, (EFaHI)

MR. CHAIRMAN: Hon. Laluji, you are an experienced man. You know the procedure. At the end of the business only we would take up
the Zero Hour and not in the middle of the debate.

When the House has given consent to extend the time of the House up to 8 o' clock, there is no point in raising the issue that you would
insist for taking up the Zero Hour at 6 o' clock.

SHRILALU PRASAD : Would the discussion end today or not?...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
Sir, | would suggest a way out. & GleAT o ST 3T IR fAehTel ofct & | AT §oT oeh 3 JoTc IR Tl Y ofd] & 3R 3ok d1g, SIRT 3R o

o g1 But then, my request to the hon. Members would be that they should not insist for taking longer time for the discussion on the
General Budget.

MR. CHAIRMAN: If you accept it, we would have the discussion on the General Budget up to 7 o' clock and then after that, we would
take up the Zero Hour.

So, instead of having a discussion up to 8 o' clock, the discussion would be over by 7 o' clock and then we would take up the Zero
Hour.

Is it okay?
SOME HON. MEMBERS: Yes, Sir.
MR. CHAIRMAN: All right.

Mr. Geete, please continue.

At 31Tt IR MY : A, TPR GERI fhaTail b a1t el & 3R Taeet #3 Sr =¥ ot ohg o Tohatrail oht hTehT Giaemy gy & &
feheT AT T8 & [ [oeT fohameit & forT ot ATHY S ehwor &t 715 §, 37 Tl 3T ol 7 Sig Niasie olel g1 Aed Jr siray
foraTett o TolT Teh 3R EIVoTT b & foh aeT 25 eeidie & dINs i oiie ST & deeht 31 feqes 2009 ofeh o fom /T & | Hov =1et
AT & Toh T T HeoTie ToioTel T IS FohelTeT TAhR haN| e febdile €, TSTTent oot @t Sfceret o1 #1eh fohar €, Siafeh o
feraTett &t 31T &g T8 § o 31T 75 wfdiera &fore 25 gfderd g e &3 o et U3 o €, foiatept 39 1S Tl 181 & 3¢ &1 Fotevant
31T S TET 181 & T §, 3oTeh T faieet #r o o Tk &hwom 31k i ¥ Tof S ToralTeT 0T 1 W[eR Yo il &, 3oTeh 0T R St &1l
TR T sTTT SRTAT &, 37 X Teh YTaRI T TSHeh3e< 6T STeaT|

18.05 hrs.

(Shri P.C. Chacko in the Chair)



Teh 15 TR XM o ThaTetl T 3oraT-311dT TRl 3 Sic o, Tergel St fohdlTe ©, St foharet ©Yer, Fgetl adel alell A1 HEGH § 3R S
3TATST T 1T T Wt T &, 39 T & A1 39 YR A N T 3R ag 8t R & 3R &, I8 D-AeY fvamat & arr
ASHTHT T TRAET I & | Teh TRAC SIS 1 o1t 1 8, Tg IS bt o v el hr ara =1gi 51

AT HEICH, 58 Toic H fdrelt & AT o 781 §1 31TeT Hans foet-Sfa-foet dach o W@ ¥ et 73 S &y g Sote w6 7 wgans
&1 foIsh da 36T &1 3o8ieY 38 a1 &1 TAHR deh o787 3 {3 327 3 AZINS o T& & 31K 3797 37cal 308 WA §1 319 37 7
HEITS T FAR I ST Gl 81 YT & | ST FTeh oo fdieet H31 Sir oF e ofe Tiier 3 =7e1 fhar g |

G Fele, oot A e Foy e 6T A o S F S 3IRET N AT &, 5 AT 3 3N T & Fgel 8, 3coR 7 IRE i &l Fgel
€, 31TST 3 &Tol &7 ¥C 85 TV et ¢ | feroolt 37 el Ueh HidTe, 3R 30T &TeT TG &Y ollT §, I 33T STefehI & 36 © 1o faoat 31 58 arel
YT 85 FT feholl | TAeT hT YT 1 40 TV & e o761 &, 370 I 1 30 TUT I haf 7TeT &1 JATST Fohalt 8 TehR T et T I€ SR
H 60 TIT T T A1 ¢ | faergst 3R aer I 91 37T & | 37 TS it o ae feA-ufa-eeT Sact ST I8 §, HSINS Faal oI W &, oifchet 39
1T TTC A FEINS ST <Iell e A8l §5 &1 38 ehed 1 1S T et 0 ST o1 16T Fohell | T JATE HEIS I AT &, 3 37
ITEHT & SN 3 AGINS I Vet o 1T S ol 3 h1S T 78T &

FTITCY HEIGH, XA Y Ty <l BT STl | §HAR G AT 3ehrer 73 S FgT S &, 95 36 Ty 3 F7ehY GRr 3ol o | 3oTeht it 72
¥, 37T i HehoT o, I TeTahoT 37E0T o, 36 HST IS R TS 3MIfect 761 8, oifshe] dReTidohall &bl RN e eV | I &7 3
TRAT FolTT THIA &, AGRISE 3R Fsfleeh 3 Al IfRId Folld § | 3T i ool TRIHR T ke T 3TeA GIS ATTTC & - S =Tl Iy
SUSTITRY Te g1 718 | 7RI SNee il ThA &1 79T & SRISTIRY 3 hig il FeT § &1 37T T gl 31 R =re TeT & 3N AR
JTEAT 51 3R faed 73 S aR-aR Shgd & b 530 RORNA T AR S TR IS YHIT AT ST| 3T 37Tk FAr T §HR =TT g Tl
STET &, elfche 37151 S HAl ¥ GHRT 3T ST THTTA & 3R 3ETN9T ST T @1t oh ShRUT SRISTITNT SGeT hl 3TTRISHIT 6T & |

Faaf FRle, H TgT Ueh 3eTeR0T I | AR FATIeT Tfaverst Haler §1 58 HHY g1 TPl Ueel S 3UTe o761 & | feer #geT gARY
fafaer v ARET Fr T8 P T goT, WTHST A Vo e 991 & 39 RAfgd v RS & fucde & o
TISTRIIEd §, I Teh Helel Shl cloTeealg oTal ofdl, BIS &3l

aHafd Hgled, ST deh Uashiargfed i aTd &, d deh ol g FHeT Hohol ¥, aifdhed gAN TR 33T & el st 31mer der dorly
TAT ATl 8T AT g | 15 ARG ofeh TR ST3T oh SheldIRAT T dckeT HeleT I TG oTaT & 3R 15 TRIG o d1G 4 5T FeleT T AT
S AEIT T AcTeT TR AT AT, Tg 3TRIEAT 37T TIX 33T F FHoaIRAT & A 7 &, ST a8 T I R § 1 TR 5331 & ora@r
FHANY WY E, Tt 3767 Ao oo FE & I+ fAfde viawee fAAE 7181 & a1 1 safav g g & HEy &1 g7 W IS 3R/
TR g, Ao gl

AT FElerd, 37T =7 X H ST RIFETT SRISTIIR &1 A I8 G RN 313 7 &, ifehed o FeT & 3 31T §, 38 HGRISE 7
e SRISIRT Fr TEar 42 ARG Y| 31hol FAFRTSE 7 42 oI RATRT SRISTIIR & 31T 7 o HRUT BA-a-feeT g7 Ry STt so<; glair
STIETE | ST T SRS TR 9T &Y IGT &, olioheT SRISTIT T Tl 3T SoTe 7 dhal Y AT I IS &1 HEY & 157 & folv 37 dole 7
PIS ATl STeT 12T ITAT & | SRISTITRY ahl §eTeT Sl SIS WidTeTeT e & | 3TTeT 319N SRISHIRT & SIS cATFd W §, df 98 37 A &,
et 38 3 3Tl iy RIS Y <7l 37 38 Toie H fcigor 761 ¥, 3H AR &t Y IS Tl 7T 81

AT HEIGH, 31e1eh HIeTolla FEEAT 3N AT 7Y S o1 87 53 ooy & oI g7 g o 5oy Fpors & fow Sa1e 31 500 a3 90
T Sidlstet e & | Tg Tohd TIT Tl §1 58 Siorere T =11 JHEES (BRIMSTAD) SISToRE &1 3o 1ot Sit ENSOT &1 &, 3HehT ol H TmaTet
AT §, olfeheT Jg Toiere I 2005 F &, ToTeeh foIT 38 IR Soie & GiNoT &1 91 | 8T @Yo g #4, 31, Fedee g o a¥
2005 3 FFag F SR A 2| ST FFaTg 3 $TRY a1 €%, ST s A e #el, T HFrs 39 I, T 5 JARS Gt & felv 1200
RIS T YT gY 2005 H 3T, FAAIG 138 oF T 2| 3P TolT 3TTeT 316 ¥ 2009 3 500 FRIS TV I HidoleT T g |

TS HEIE, Toiect F S o SFoTe 9T T §U el foh 10 IR RIS TYT & STeT T VAT T Tgell To1e &, it 3 Heiel 7 Tl
e1 €1 SHIAT 3egiel 58 R el SiIfeR i1 # o 53 3reeT A g, et 583 Sl YA FHefdla §, d 6 o a3 I H &, 3
28 GTcRId TS 3fehel HERTSE T & 31T & |

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRIV. NARAYANASAMY): You should be proud of it. ...(Interruptions)

A 3tedt TR M : S oot | A AHURATAT S, H ST g 8T § foh SN IR 6 W I3 T 7 Ioied [Ael aTel &,
Toreeh 3MToeT 3RS 3T &, 38 & 31ehol HERTSE & 3HTThT 28 TN Tored fHeley aell & 3R FgrrSe 3 o Hady 3tk Foers & Aoty
AT ¥ 38 o Ife; 3119 8, A HeliTRleh ToTed 31Toeh! s & 31T g |

MR. CHAIRMAN : Shri Geete, now you can conclude. Please take your seat.



A 3efoct IFRIA I : FHTAT FRIGH, 3T & GAN Teh AN, A Al ST o1 31T TgT gl foh IS bl G TG § Folc 7 widerare fawa
IR Y| 3 TR W H 8 shgeTl el § foh 5 SoTe H HGRTSE 3R IS bl G TE v olere oham 31T ¥ g3fied & He Ig gl U3 gl
& o T TeRr & 38 SR1 ohT ol a8 T IeT-S Yoy fAel T@T &, 30 HERISE b 1 5 Falc 7 YU g W ciere foham am & 31 38T 31K
[EEEEARICEHACRIEE NS

T HEle, 37T TolcT Tg & Toh I 27 1 @ b1 Ul ¥ oot 3 Tt & Feers, shienut 3R HGRTSE o Fos fewdl # 3o asf g1
eI, ifeheT A FGRTSE 3N X &1 37 31<eT T 16T 8 1ol & | ST WA o7 T8 § 1o oxT GW H a7 51

TS FFaS A HTETEN fot-3-feet Taelt ST I8 § | FHaS 1 TSI o1 ST B TRITT HhsT 8, T8 1.40 S 8, elfehd SN A3MBRITT
3TTEITEY T8T W &, 3R SHehT ST STl STaTeHaT &l 1S Sh TSI 3ol HeIs h1 8 918 & | 31oT oS 3 8 Uleil bl fohoolc 1 3117 30
TRRE Fe TS AT F A 7 8 ot & 31N TG 37 37T 37s & FRUNA 1 § o afg wfasr F at g g ar griea Fapas &
STl 2T ST T ATeAT AT TS, FETS T AR 1 AIeA DT TS, HoeIs 1 T a0 Il fl 39T, g Feufey 3reT o

g 1..(cgae)

MR. CHAIRMAN: Shri Anant Geete, thank you. No, it is okay. Please take your seat.
A 3Tl IR MY : H Ted F TET | T FRT I WA &, H Fohels X T E

ST 3 3Teh HETH § THR H Tg HIT Al § Foh HETS AT 1 Tle oh TolU, TS hT el T T ol &l el oh T, FZfehar
aTeY 3R Aot dTex Tioiere o Tl 10 §oTR IS T s oh TolT R FIhR i &l TRT, TS Y e TR

FERISE T T TelloheleT 3T TCATSoT il ¢, 38 A TRad &9 3 Ueh fers feeam afe 1ae 31 AgRISg 7 § o U fogTs welianeret i
nmaﬁra»‘u‘s'rﬁ fheT ARTT T 7 HBRISE & Tl H TRy TAR Pl Fel dAgU| agﬂmmgvugmqﬁ?m
3TeH &7 AN B, SafoT 3 Srete o T F1ET o FehdT|

MR. CHAIRMAN: Thank you, Shri Geete.

Before | call upon the next speaker, please understand that you have to confine to the time allotted to you. Shri Anant Geete has taken
eight minutes more. Shri Geete, since you were making good points, | did not want to interrupt you.

Now Shri Hukmadeo Narayan Yadav is to speak. Shri Yadav, how much time are you going to take? There are many speakers from
your party.

2t 3T IR M : FITATS S, & SATET TS| 3117 8 3716 T I 9IS &, Fel 10 Fo¥ e S|
wHTIfA HENGH : AT ST, T FohcteAr e e

A gACT ARTICT ITEd (AYSN): I STeT R 3T FAS, Y Ueh & IR R Y3 A 3 370 IS Sy A7 Wl <fpmm| 3 577 3
SIeAcTT § ot TR 3 wofcll §, FIEeT IS Sieh w11 Tgell §, Aifehet 3 319k 3HIERT 1 AN, R 319 10 f@ee & ar 12 Befe &
...(CTaEI)

MR. CHAIRMAN: Your party's time is there. You can take time according to the number of speakers from your party.

ahwﬁamurm: gaafa Agle, & 31g 1 foraTeT 8leT & SHRUT 3R Tk FiluTelsh J27 &7 gleT & HRUT 39T ST IRFHT Fly T
g, ik # fohar §, SafeT 58 =7 1 Rl HIT, 313 HI 3R I AT Y 7AFEDR FAT G|

S TR 3 TTC Tl Y ATy et #4Y otar F@stt i it 3 ForeT el §, 3 fareanet €, Ao §, 3o €, #370 , 7 31 3
TAGUT & | 3 SeTehT FEAT X §, ehe ST FTC T ool Tl Fohal &, 38 SoTc oh Ueh-Ueh 31T o1 3 faIer &iecll §, e 3 Soie
HARRTE, 77T & 3R 7 Tohed &1 S1a =M AT &Y, &S 18T &F 3R Tohed w761 81 af O ag foralil Ty T 31K =T8T ST et &1 3
ST 58 SroTe o faRTer X § foh 3 911 T FohalTeT § 31K 3 Sofe 31 R fohartail shl St it TR fAeiaAT =g w o, g STeieiean &
HUR W &3 3 Rear = fAer gl

SIS §H S &R0 o 3ol TAXDRT 37Tehs I Tolohlel Y ¢l g dl GAR TohdTell ST SiT STTHET &, 3T STIHET o IR W I fohcel
3T 3 Sofe 37 TR AT &, 30 TR JATehT €201 1T TR | 31T Eaohl SToTeiea 3h 3MUR W R & 1 g SomaR fovaieT #oiey
S T E | 5161 1951 HHN I 49.9 gfera oot feR &, a7 1991 F Y R R Frer 35.2 gfdera sa 1| sce et @vgl o
T? 3§ WiAE FolgY §e1 IR | T AR o, Torey eareln o Fohdrel sh HoTe ST &, 3[R ST &, fohdieil bl ¥ Holgy Fallel oh
T caawen Yey Hr §, 39 Foic FT H& GHIT T ST ThdT &, 3T STTEAT T 7 H8 THIT I Tehdl & | 37T shaol 3T ST Sl
Tt Y TR T T, Sfee TR o TohaTeT & 31TEIR, TR i ¥ &7 3R FERT §| TR 39 227 3 Jilder 7 g1 g3 &1 3R




3T HRT THR & ST IThS P ehToraT ST alf STaT 5 237 3 Ueh §oTR 31Tl WX IiterT 9 Tear 1951 37 430 o, agi ad) T
1992 # 3T el 242 Tl | SHHT FcTersl AR TN HT G ET T | EAN RN & e Ueh T Teh §oIR IR Fiel T 810 &1 &,
ST a§ 1991 33T BeehT 555 &Y IR SHIAIT 3 ohg Fehcll € foh 31.5 TcrcT IYIeeT 1 &1 G317 &1 FoIa &rr & aRpese o1 g4 &,
et <ht 3Tt o of e, oram 33 ot bt 3fict e i el &7 T fehalet FaRIe, 3 faRiel 3R wgese arefet arer, e, afeld,
MR ST ST TET | T Pl THIA el ATT AT & |

e, 3 T el =g foh Y STl 87 ot g1 <rell a1 ¥ | STeT a¥ 1950-51 31 g STt Sictcl &, el Tt iy hiy T fgearm
50 HTCRICT 2T, SiY 3777 TR Bec-ged 20 o =il deh Tl I & | 516 G 1S T IS IR H ST ATeleT &l X, o Ig AT &1 arar
&2 T TfeIT Flfeh §ARY 3Teat & FH g, IR 7 FA1 | gAR A seld &, U, Traer, I, e, fier 3R A hr HrAct g
g, i 2R7 3 gTgTeh F7IcHT | 3 fohaiTeT 8ol o oflct shgell § o STl HHE & ST §acl &, g oh & St 8, S oh &1 St 8, TG & el
J&I 8, 3TN 3cTTe T HIAT TE&d 8, o 3H S H gIRIHR T Tal HA 87

HgIed, H 31wt Yoy T §| Uoh TR ﬂﬁén—crrﬁ ot gall oo H wlieer o g1 H 39T FIY 3cuTee N SR H ST §, 369
3N AT Tec § | AT STgT aY 1967 H 45 TIT SN TAefclt &, 57 3 Tgell IR IRl 3 THTAT Sofehe 37T 2T, elfehet 31T
uﬁma:ri‘c'aa—s’rqgam%v IRAT T HHAT 300 FTIT e Tell IR | ﬁﬂmmé%@?mﬁ-ﬁmm, qg aY 1967 Hr
ATelt, 1977 T AT, 1960 AT 1970 T AT, fehe] Teh INUR-IGN WAT & 380 TAT FY 3cUTe, 1A, Trared, I, &leT T A 1 A
3R ez faten Scure; it R AT B2 FAR WET HTHT hT HiFcT HHU T =Tel T Techl ©, STafeh el Scdire; i e &g hr
Tl TG & | GHRT et el off T6T &, I6 HeHge T 16T &, FlTeh 33 i 3G T Tl HIect ofe] Hetel ¢ |

Fele, A AT Y o U F Fer AER0T 3mer o1 ST | 36 FR 3cre 3R 3iie e 3care et St ot e HiAd oo
& S| AR g7 Wl & YeT 8o ATl 31eTToT T Sl TohdTeT 3TRART O Y ST § | BAR 3cUTE 3l i TR o Y, ifehet drdfe &
AT TR AL T Y, FAf Sezher & SRw & ¥ &, Fealt &, q6T & o F s e §, v @y §, 3we ane § dar
e A ooy & o1t §, SAfoIT Fo1e 37k Rl 3 Sl § | 83 SoTehl YT gl & &7 o ot 310eT §331 ITelldl & | GEfr o SIdy &9 &,
AT, NI A STATE, RS E, A&, 9T st & T8t & | 3R T H 3191 FU I @, 301 WA H TEo W Y Arad &1 g7
Y 7 5T 5, o T &l T & 3N 7 STeTa’ 1 ST &1 &H Scloil o o I S & TelT 37T &1 3cTesT ohlcl &, olfehet g ThY off
AT E | safaT o gA Wos §, 3nfeari §, afera &1

HEICT, TR T ST TR G, ST & 19T | SH TR b1 TR 4T §? ATIHS T ST ST, A 41 SHA IS e, ST, IoN,
i, g, Efeld I1 TITST &, Sit Ueh wlaR T Uiehd IR ST §? STT of fehdilet 819, o FHoTeY 819, o1 3T dlel TehR  laT, 3H TIhR
U G T LT TG Tehe! § Toh I8 GARY STt bl Goalr? 37TT T aeT Sefelt SIST T # §, 3 Seieh ATIHSS 7 IS bt 82 58 Heel
¥ Ul dfed I o STel, 31RY 1 dfed IR hig FRaTT &7 oer, Fstey &1 e, fIss ar afeid &1 Jer ST & Jr? 31T Heol 7 Igel
TR 7 6 oT1 o, QI Uil 31 6 161 ©, il GHRY ST Gotot ATelT hiet &7 ToTC hleT FaAIAT 67 IR 1T 3H FA FaIcT &, o 3 37 ar
& & §, AAT? T T UG & &t § 31T 73 FHr & s U Agdedl &l §, 91 GogT AT Il &, gaeal el JoicT &1 37
ARFAS 7 93-93 a1 Hiaeie 7 7191, oS, afard 3K 3nfeare s & 3 Tozret= 911 &31 o 319 3otert ST SIS, 37 3nfthe &
ST, gorehr eaet uX AfST| A I FaeTH AT § o TR T, 31T 36 ¥ @Y | i Iel & 3T Jurd @t oy feareT,
cToredY, aRAaTT, GHEN, SaTel T IR3H I 31T §T, SeTehl hall Teh FaiT hT et oFel (el |

SIS ST 1A I8 G Tere] 1 (9T Sildiat I fem oifehe] FXeT & SG 8 SeTehl oIRT T 3a & ST STelalIl I, ek Ife; STatsiiaet
1 S BT iR fereelt 3 2l Y fRgctlet oh oISt Efelcl 3oy 9ROT UTUaT| STatsiide I ST Shiercd ol HTeT fel fedm 3| fSegier
S SHTSTaeT I S AT T oot 76T &, 3 TIET H G FHoel el X Tehel & 1oh g ohall Greld BT Sootd G| el & foll 37eT &1
e & o g1 it ohT ST ohl Elieht o1etT 3¢ & | 81 38 il R 19T 18 | TRk §1 STeT gt STl & o Weh el ohr )t el o Ty
& €, Ueh JTiearel &bt el o) 19T T8 €, Teh T3 1 el o) faT 38 &, AR TIAT oh, A FoA1 b1 311 el €, gafae fon
TG § | S afcict safere TG & ar? 1S TosT cafed BIEHeN 9?39 &1 ael et § S el § o ey o) 3ma
T BT & ST aTor? TE FRT ITFR &1 37T 78T 37 Al 637 TS o ol3T| G 6T oldT al §HRY TcAleT oF el | 3R 8T 8 ol ar e
STl 3TTUAT, o Tg THG Te3M, o TE ALHR Tg3M, of TG A & hglett To2nt| SHIT A1e AT o 3Rt TLHR o1 orar aoT aRT g,
HETe ShlfeTehRT oIl olfelel o7 Shgl 2T, 3T ST FHTST TATAT AR &, YAl ITer o TIRT hl dAT T HIToTT| TR ITCT h Folld,
HIFCT FATE? JTIHT ITET T FaT TAT AT &2 I HTIHT FolH, e &, Sif TIHT ST &, 3Teh [A1e T Folc S Falld] &, STehr

EH AT ...(CTIHIA)
 shgetr =g foh GHNY SToeT ettt & o181 8o Siletet &1 1984 3 13.11 I8 §ereaT ST W) Wkl @il | a8 Eed-8ed 37761 Shalol




12 TS F A AT TN IS B ST T FTCS EHT? TARY Wl T 3TSTS STHIA ol & | SHH 3GTNT FA13, IHH TSh o137, 385
FRET A3 TR A 7 AT TG STMeT? Becla9Te, T USRI, Felleeh, SIRES, STgl STHIT ol &, Sl Tl ST &, STal 36
FHAE, STET F93-TES FHT §, 3¢ GHTA DI, TaT PREIT HMST| FoR I 3EIE HISIT, Soi H PRET PIST| ST HFREET
R A 8T HSh SIUaT, TSaTell SITUaT, et ST UTeir SITTIT, IT HehleT ST, JaT PR Tohdl, fh T8T SSIR S/ | 316 SToR 33
ar e & TN, TS, EfeldT, N Gehlet WieldT| TR ATl TRIE § | 31T Mgt & Tob 3oT TS gollenl & hR@e of o7 ey i,
aford, oS deT AR &Y, et o1, TR <, Heot! 9, ST o, T 3 J1eAT 391 3R 3797 IRaR &7 IR Fee | sHfoe 3y
3R IS 3FHIEG AT § AT TE T I & | IOy R ForeTor et & o gl St Ty <iter | o, oiatmer 37 S1efiet ofet § o 20
G T, 30 G T T FIHASH &l &, WAfehet [NER & Teh ol T3, & o 39, e oI 93, TR S T 3l FIST &l B
GARY ST TgT & SATeT 3USITS &, AAfehot 537 TSN he Tl &1 gRATUT 3 30 oG o9, [9gR 7 5 oG 39, TATH3(S &l Tsoh
FA &, [9ER TR EaRT S A eIt fcheld &, T8 Y 39 T el 9 U1 | H gl M o [SgR T gTefcd TR &1 3R 319
S8 RT3 il ST ok T 3 FHoIGY e § | HToleTel [hdleil T HEAT & IR T Tl o olldil & Siidel ot ¢ f9gR & &g
et &y e e §, gRarom, date 3 B e, oy e i G & Are-ar Wellel Hoigyt S §E o w4 ¥ gafaw
A 3R fareTor AT ¥ o &g St 3icieleT &, Faserar &, 33 Aok 3R Aeret e | Heot sEforT shgr foh o 3Toeh €S &, o Joehr fem
&, o TR Hehod & | R fe=m 3 gt <R - Fnfereh, Tararerssl, woge 3R ERrer HR a1 0T €S arceniforer, Qaenfaes
3R rIfReRT3i s AEROT Gl =T | §HART Teho T g1 =RT T AT & 3T, FHAA H o8 Tl UIoel aAT| ST §H HiY
ST, 0T 3T hT GER FFR W], Jo& 31T T A SR T TERT, NN S o7 HOAT ST T, Tg &7 1 goiey & o 3Ty
o §1G, fohdTeT o1clT 31TT, Yol el 1T, HTSTIET o &G, dIeRT oRuT g AT, 38 21 o1 At TRoT [ &l 16T AlAT| TGS & &G St afF 7T
31T, 31, SR 31T, TSs, gfold i STaTeT 311U, 3T 3 STehT 3og AR [T I, TR & SIRT HRT IR |

TRegEcTTeT & W cieh TSE T AcTell ot aTeY UTSel EieT EATer SUTEART h IR ..(SAGeA) SoTehl T e ofIT T &o 3 Sheh T8 araim|
..(FEUA) SHIIT H hgell TGN & Tg TIHR AT HIAAG A1 Y Teh & el W@ & Tob S rer Soriam, 3Gt 16T hre &1 i et
SeTehT 3TRIATT, I8 3eTeh T2 IE ST | ...(STEeT) A helt AR ol AT 8T I S| .. (STIH)

Y Tl T BT | ..(SFA) I IATAT T T TG & AT I FeTehd 3T, T& SR 31T 307 € ...(cTaIA) T Hefy fandly &y a1t
&1 3177 8 g TR €| 3 3oy e e o 3 FgR a7 Tt arel 1 3T g 3 Wy 31y &Rl T 3R 3 g &\
3 Y, A fQER o 81 el 7 Seell Y g1 379 Teh ST Ile; I o 3R g 3 SIRT 1891, o 39 fogr & o 31fae
TRt R T ITET &7 G2 /1T &Y &3, Sifdhet FIER & lleT OISeT 787 | ..(SUate) SHfAT AT TART e & & ...(Tau) §H
RN T ZIAE| ...(CTIEA) TG HFRAE | ..(IUIA) H HII A1 P g T6T | ...(STIUIA) H R IIef hl g TgT § ...(cTelled) H
TRy YT T & g ehT IR ITET T g TeT | ...(CTTHIA)

THTITY FEYET : GoFo & S, T JHTUEhT STE oh AR 31 o5 Slefe 67
4€)(TTEI)

A gHAT ARTIT ITed : THII ST, H ToTe W& el TG | ...(HAIA) ST 91 AR SHam g1, 37 Ty S glom, o feer s
B9, eifeleT o Qreel & foh 1T S FATST T TTeAT TG & AL 61 ITET T DT Tl | Wﬁmsﬂaﬁﬁmmil gutg
SIS, et H I | ST H I FAT H AT T A N A| H IoTehT Faled FIAT LT g | T 37 g S bl AT Sl g &1 @ifehed H
ST gl § o 3R, NI, 8T, faeadr 3R 3iegera 3 JoTe ST Siy 3T b i Iréf 3 Fortet =¥el & Tehell, T e
g st T FTeT S & T fohaTeil oh T FaTeT ST, TOesst ant aRam TaATTolcT e, aig el ol 3T HaATTocT sheal?

ST H TR 37T & el Th g1 ST gl foh 38 Sole # .. (TaUHA)

A e FAR : AT YOI Y TEeT HA Elel? ...(STIEA)

A geFeT ARTIVT Aled : 3R JUTS S FeiTeT #1301 81y, i & Gefeh sroTe ohr faRer a7gh e, iifeh & faee #4 §1 segiey ssfe oer fobar
¥, olfehet TR fonell 3K 1 g, TS fohell iR S g, AT st 3R Il & 3R haycTell T oTellell his 3R &1 8 38 37ery feht T faer
I &, ST 319 TfSe, 379eT feRn 58 gofe & & §1 SHfT & 3oy 37 Irar & & 38, 3/9el eR T Ugnfa, 379er
R T TG, HR & fodretl, FoTg! b TEiliard, Rl o UJe ohl Ugilieldy | F6T §HRT I10T & 3R g1 & §HRY Akl T 51|

37T, H e ST g AT ST FHTC Tl G Foh 58 =1 7 g AR Sictey o Tess U €, 37 e et & faw fai Yehver &1
ST T SAGT B19N? TOTSl 1, ST SEAT € Wl ok 31f& I oY, I Ao ${fA OR & o761 ofelar? Ay 1950 H SR 3Tl b Teh
TR PRI A FH Y Wl Sk STt A 81 IR §| ST i 1 R o g1aN, 3cTeeT S BT, 31eTTeT e 1IN oI cleh SH 2T T
eI =T8T &Y TerclT| TE TSI o9l &7 Y24 & foh WY Y ARY| ST Wl 3 3cU1esT e B9, 3eTTol he 819, BIgTehR AR, faeer &
3T B9 3IR T YR T AT et Uy 3 TR, TRergrrctieT & ThaTt bl 31 T €T 1050 F febdieel €31 3R <8R & 1600 &t &
feFeet HIE, §AR B T 31 1050 T Ferdeet 3R I TS aTel S A 1600 9 TFATe §, TE gl 1 SHB 67 ST AL 39




e ST ¥ i 3T, T 0 TRIT SIS | HeT 3TRNT AT 3T FeT 3R R A6t & Hjolet 311 ST & FoIC aert
I HRA

S0 = ST Hewl 3 el AT : 3wt ST T TTaT-56=T, 37T A & 3fee &, 56 Io1 h AT TR AT Aol b fshl 81| mR@ey 7
SeaTiee A T i 87 eTraTeT 8, SRy e T Tk Y 31N 100 9T H IR 81l 8, A feeg et 21 g ohel o 3¢ &t w90 & Srer # o
39| i <aT Ueh ®UT H SR BTN &, 9 e 97 3 TIT Y ST &1 3 o7 f9oh | ST gART 37eT1oT T9ehalT &, 1050 T9IT i [Fdeer 3maer
Gl forT| STl & 3791 3HTTe ST T MEY, a9 o A A1 3 T 91 & faIT, e USH-USTATR o Fow 31 oo €, ST a8 §AR @ A
foiehel 3T, AT STSTR 7 37TTaT T FIAT 96 ST & | I ST TR 1 FAT &7 Thder 31maent A fear g2 5T @ieit of #7gaTs sers &,
STE, I HAHE, Iogiod GoAId 3 TG o HTH-GI JTIhT SEHT ooh? [T & ek SiY efeet aTel &, I AT &1 I1¢ & | Toeht Ry
6T TAATERT? St EREPRT AR &, TRPR oh Tollel I IcleT-3ect Ul g, 3oTohT dclel §6aTT & | TTaT Il JTART, T dced TTART STy
3T S 7 3T I 1A §, F THR & WolleT T IleT-3cet UTeT 1 3T 3oToh Tt Y 9T & &1 FRINS 5o Teh T 3R 319 3o
diehe 7 STel & § 56 T, I all HGAT 81 51Tl § | LT hiet 82 ¥ 60-65 Gt atiar & e 31 82 wfcierey aiia 3 sy arey ohar B
S 3T H g 82 UfaRId §, a 31T g dote H 82 fard REar 3 5167 &ar? 51 Wil 7 60-65 TR ST §, A 37T g Sole &
60-65 TIRIcT feTaT a2l 16T ¢ar? & 39T TGEaT AT & | §ART REAT 3T AT 819 | 39K I8 ¢ar af AGIE 89T, Shdel TATST
37eeX oTeT, TR VAT H forarT fagie gem| safaw ag &1 3o e wde gl ﬁ%ﬁﬁéﬁg@ﬂﬁmwmi%m?ﬂa
T 3TTTST &, TohelTet &1 31TaTST &, Gl hl 3TTdToT §, 31E-CARY <liJit hl 3TTaTST §, M S AT & 371aret §1 #R 377dret ot giav, FTAfET,
ST U T ST, 76T Y Ueh QAT HHY 37T foh 7 g7 TgaT 3R o7 31T T&3T| o ST TG, o TeAt g3, Tg AT Tef T hglell shgall | ST
SfoIer 31 oI A1 e ST, S8 Fe; 1 STAETH el T ST, 38 e Ackel I He5 e AT | SAAIT I el et gU
379 Aol 1 R ST g |

TUTE 1, 3T 33T, 31T &R, 3t TARIE & T 15 R 56 Sote F AT, 31 arel @ ffear afev, R a e @i,
Aol 1 fewar afe, s, afdd, aeiared s Tt afgw | 3aehr 3iRal r aram 3maey el &7 ag fAEY 3 T el &, oy &
FITY BT S g | Tt o HROT 38 R a6 3T & | T sy arell, e R HATgdl d¥et arell HeTareh ot el Slifgar & et
H TATAT o0t 2 31K T deh oY 3118 2| = 319 3 AR Y 5T Foie F AT I 37 R F Ao Tehd §7 Toiha el o wrar
o, A SISTC ST, JoeRT FAT et HleTa Ieh vl Tgreicil &, 3T g STl foh I Tfe el Fehel §31T| &leT eTel JUrery o
gl Toh 31fociaT FATTa I ¢WIN| SNTEAT o gl THAT THTS SAT31T| ﬁmwaﬁmaﬁya@w%m agﬂ?ra%aaqwasafl‘r
SRl FcT, SEH oh el T el AT FEllg T e TN FTCHIAT I1T AT| SgAd I Iofehl B e el folegrer & e 910, difehet S #1elte
wmm%lﬁ%mwﬁwwmm#ﬁem Slfche] AIGFHS, T ATH 3F & | AGTAT I o WA W
Il <Felley dTet cicd A ST, et SiceTa 31 98 3R TE3T| SafiT H 3o faevar Yrder e § fo 39K Sofc & geam e g, ar
R AT, g FAT ATV, FAAT QTAT, AR T3 ol =15y, FRY LRl o F=50, P 3N A TS, A Al H T9=5T,
X STITeT T TS THEY Tg ST T, Tg THTST ST, T 31T 37|
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MR. CHAIRMAN : Hon. Members, especially from major Parties, please use your discretion. Otherwise, your own colleagues would
suffer. Shri Hukmadeo Narayan Yadav has taken 23 minutes.

SHRI MANISH TEWARI (LUDHIANA): Mr. Chairman, Sir, | rise to support the Budget. As | was listening to the discussion around the
House since 2.15 in the afternoon, | was struck by the criticism by certain sections of this House. It seems to suggest that we have got
the Budget all wrong.

It should not be forgotten that it is only two months back that this country voted in a General Election. In that General Election, a
decisive mandate was given to the UPA. There is something right that we must have done in the last five years that the people of this
country decided to repose their faith in the Congress-led-UPA and gave us another five years to govern this country.

While constructive criticism is welcome, but constructive criticism should not become a platform to rubbish something which
expresses and articulates the will of the nation.

At the height of the great depression in the USA on the 2nd of July 1932, Governor Roosevelt as he was then known, while accepting
the American Democratic Presidential nomination, articulated his concept of a new deal. He based that new deal on a very simple
moral principle. With your permission, | quote:

"The welfare and soundness of a nation depends first upon what the great mass of people wish and need; and second,
whether or not, they are getting it."



Seventy seven years later, in the midst of an unprecedented global meltdown, the Finance Minister seems to have incorporated
that moral maxim at the heart of his Budget because a Budget is not merely an accounting statement. It is also a statement of the
socio-economic reality of the country.

It is uncanny - the parallels are uncanny. In 1929, when the great depression took place, it was the bankers — Mr. Roosevelt called
them 'money-changers', it was their greed which caused the banking system to go into a crisis and for the depression to come on.
Againin 2008, it was the bankers and their exotic derivatives which caused this global economic meltdown.

In both those instances, while the bankers, the high-priests of the finance industry abdicated their responsibility, it is the wise-men who
stepped in; it is the politicians and the statesmen who stepped in, in order to rescue the economy. It was Franklin Roosevelt at that
point of time and it is the collective G-20 now.

It is very important that this Budget which has been presented by the Finance Minister needs to be contextualized; it needs to be putin
a global perspective. In May 2009, the IMF came out with a report which said that for the first time after the Second World War, the
global economy in 2009 would contract by 1.3 per cent; it is unprecedented that for the first time in 60 years, it is happening.

In the last one year or to be precise, in the last six months, Japan's exports have gone down by 44 per cent; Chinese exports have
gone down by 33 per cent. The collective economies of the ASEAN countries have taken a hit by over 13 per cent. The Asian
Development Bank in its report says that in the year 2009 alone, more than 62 million people in Asia would slip into poverty.

Given this global context, | think the UPA Government - and | would like to refer to it as UPA-I - needs to be complimented for its
economic management. India has been able to ride out this crisis to a very great extent because of the sound macro economic
management of this country which was done between the years 2004-09. There was an illusion to growth rates. | do not want to get
into a confrontationist mode against the more but let me point out that between 2004 and 2009 the economy of India grew by 8.85 per
cent on an average, which is a record for the last two decades. | think nobody can take away that credit from the UPA Government. On
the back, there is a very robust saving to GDP ratio, a very robust investment to GDP ratio, this country has been able to build very
sound macro economic fundamentals.

| was hearing the lead speaker of the BJP, the very venerable Dr. Murli Manohar Joshi eluding to the farm sector. Again,
without getting confrontationist let me point out that when the NDA was in Office, in the year 2002-03, the rate of agricultural growth
was negative, minus 7.2 per cent if | am not mistaken and the average growth rate of agriculture between 2004 and 2008 has been
3.55 per cent and | think that is a splendid recovery which has been made by the UPA dispensation.
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The current Budget can be summed up in three short words. It is a Budget which 'cares', it is a Budget which 'shares' and it is a
Budget which 'dares'. This Budget which has been presented by the Finance Minister is a very judicious mix of short-term stimulus,
medium-term fiscal prudence and long-term institutional reforms. Since 2.15 p.m. in the afternoon there has been criticism from
certain quarters. Let me reiterate some of the key provisions of this Budget in order to substantiate the averment that | have made
earlier.

The short-term stimulus which the Finance Minister has outlined and which will go a long way in kick-starting the economy commences
with the IIFCL as a route to finance infrastructure. As rightly pointed out, if the IIFCL model of private-public partnership funding works
a Rs.100,000 crore worth of investment in infrastructure can be created. Similarly, the focus on highways and railways, because both
of them have an employment multiplier impact, the focus on urban infrastructure, focus on a task force in order to alleviate the
problems of those farmers who are indebted to private money lenders and last but not least the incentives which have been provided
to the export sector will go a long way in ensuring that India comes back to the trajectory of a 9 per cent growth rate.

Similarly, in the medium-term the decision of the Finance Minister to revisit the whole question of fertiliser subsidy, a political hot
potato, is a bold decision. Notwithstanding that a very bold initiative taken in the Budget is that the fertiliser subsidy issue needs to be
reviewed. A fresh look at the way we price our petrol and diesel, disinvestment back on the front burner of the Government and
overhaul of the income tax code which, as | can tell you as a practising lawyer, is known more for its exemptions and exceptions rather
than the rules that it incorporates or the law that it incorporates and encouraging the use of bio-diesel are all steps in the medium-term
which will help India achieve its goal of becoming a great power and occupying its rightful place on the high table.

Similarly, if you look at this Budget from long term point of view, there has been a lot of criticism about the NREGA around this House



and | would reply to that in only one sentence. 39 Wg g FX TS | TA3TNSNT o1 HIIH I Tstel(cleh Bl sTel 1T &, dfedh St e
&, i 3T & FEAT §, TA-TfelgTel 7 SHAT 8, FAGY &, TATRSST o SHehl &Nl I & | SHeRT TROUTH &1 3R elrd H e 1 e
| T ST 3T 37eTe T8 =g |

Similarly, the decisions to have a unique Identification Authority for India, investments-linked tax exemptions, that if you invest you will
be entitled to tax exemptions rather than the other way around on profitability, the move towards a dual mode GST and electoral trust,
all these are initiatives which over the next five years are going to pave the way for the transformation of India as some of our friends in
the Left would have understood by now. Change always has to be incremental and change always has to be calibrated in a manner
whereby society is able to absorb it. If you try and thrust change down the throats of the people, then exactly the same thing happens to
you what happened to Soviet Union and East Europe. You open up a Pandora's box which you are not able to then control.

Finally, I would like to conclude by saying two things. The Fringe Benefit Tax has been abolished in the Budget Speech of the Finance
Minister. But if you read the Explanatory Memorandum, the incidence of taxation has been shifted from the employer to the employee. |
would like to request the Finance Minister to kindly review the incidence of taxation on the employees and the reason | am saying that
is because in recessionary economy, the entrepreneurial spirit which can kick start the new economy which is another dimension of
kick starting the new economy may get very severely impaired if this incidence of taxation remains on the employee.

Last but not least, Mr. Finance Minister, may | thank you for Rs.50 crore grant which you have given to my alma mater, Punjab
University, Chandigarh. | would like to request you to also talk to the University to see that the new campus of that University — if at all
they decide to build it — they should build it in Ludhiana because the geographical spread of the Punjab University extends beyond
Chandigarh.
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